IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :06-03-2020

Date : 06.03.2020

Name of . Other
the ) Docum|
. Court |Applied For
Applicant our pplied Fo ent
WP (C) - COURT (Se
1 22796/ 106.03.2 26586/ S. K. c.o. ko Order Dtd. at
2020 020 TRIPATHY Ol 2020-03-04 No-
2019 22 )
- WP (C) - COURT wriT | (°€
5 22797/ 106.03.2 3556/2 P. N. c.o. INo Order Dtd. BRANC at
2020  [020 BEHERA A 2020-03-04 No-
020 22 H-6
35)
B WP (C) - COURT (Se
3 22798/ 106.03.2 8302/2 CHINTU c.o. No Order Dtd. at
2020  |020 SAMAL A 2020-03-05 No-
020 22
35)
[ WRIT
BRANC |(Se
, 22799/ |06.03.2 giig}; B. B. c o, me D lorder Dtd. ?DIVI o
2020  [020 020 MALLICK oLy [2020-03-02 ston hoo
BENCH |)
)
(Se
at
22800/ [06.03.2 |STREV- COURT |Order Dtd.
> 2020|020 372020 R+ K- JENA 1C.O0- 0y 9 12020-03-02 T89
)
— CHIEF ;ie
¢ [22801/06.03.2 7 /00 IS, K. c o, |JUSTI |order Dtd. e
2020  [020 017 BISWAL ‘Y lcE's  |2020-03-03 09
COURT )
T (Se
WP (C) - COURT at
7 53282/ 82603'2 5623/2 R. M. NAYAK C.0. |NO. 3 ggggfogfgé No-
020 OLD 109
)




10

11

12

13

14

15

16

17

18

(Se

22803/ (06.03. ?5;;}; M/S.BASUDEV |, _ |COURT |Order Dtd. ;z_
2020  [020 0s0 | [BARIK NO. 6 |2020-03-04 09
)
(Se
at
22804/ |06.03.2 |STREV- COURT |Order Dtd.
2020|020 a/2020 R+ K+ JENA 1C-0- oo 9 12020-03-02 ng
)
(Se
22805/ 06.03.2 | RE(&) g g, < o, |COURT (Order Dtd. o
2020|020 32020 |SENAPATI NO. 7 [2020-03-03 09
)
(Se
22806/ (06.03. fgéf;a BHARAT < o. [COURT lorder Dtd. o
2020|020 BEHERA Y INo. 6 [2020-03-03
20 109
)
(Se
WP (C) - COURT at
55287/ 82603‘ 8119/2 |B B MALLICK C.O. |NO. 3 ggggfogfgé No-
020 OLD 109
)
(Se
22808/ [06.03. ggég}; NIRANJAN |, EgURT Order Dtd. ;z_
2020|020 o0 | [PANDA s 2020-03-04 09
)
(Se
22809/ 06.03. ?gég}; ¥ DAs c o, o X lorder pta. o
2020|020 020 s 2020-03-04 09
)
(Se
WP (C) - COURT at
55230/ 85603‘ 7636/2 [P C MOHANTY [C.0. [NO. ggggfozfgé No-
020 22 109
)
(Se
WP (C) - COURT at
;égél/ 82603‘ 6406/2 |[P. N. NAYAK |C.O. [NO. 3 ggggfogfgé No-
020 OLD 109
)
(Se
WP (C) - COURT at
23232/ 82603‘ 7991/2 [P L MISHRA |C.O. |NO. SESEEO§E34 No-
020 22 109
)
22813/ [06.03.2 [WP(C) - [TRILOCHAN |, [COURT [order Dtd. (e
2020|020 8147/2 |BAG Y lwo.  |2020-03-04 at




19

20

21

22

23

24

25

26

27

28

29

020 19 No-
109
)
(Se
22814/ |06.03.2 [WE(C) - COURT |5 der Dtd. at
5020 loso 7521/2 |B BEHERA NO. 0500304 No-
020 22 109
)
(Se
22815/ (06.03. 25;2}; B. D. FoURT Jorder Dtd. o
2020 020 o003 1swar o 2020-03-04 e
)
(Se
22816/ (06.03.2 [100 > FoORT Jorder Drd. o
2020 020 e 0 2020-03-04 e
)
(Se
WP (C) - COURT at
%237/ 85603' 7992/2 |P K BEHERA NO. ggggfogfgé No-
020 22 109
)
(Se
22818/ |06.03. Zgég}; B. D. FoU%T lorder Dtd. o
2020 020 500 |B1swar o 2020-03-04 e
)
(Se
22819/ |06.03. 25;2}; B. D. FoURT Jorder Dtd. o
2020 020 oo B1swar o 2020-03-04 e
)
o MISC. |(Se
22820/ |06.03. COURT |Order Dtd. APPEA |at
2020  |020 §é3/20 M. BEHERA NO. 2 |2020-03-04 L No-
SEC. |5)
_ (Se
22821/ 06.03. 3523}2 o panD ;gURT Order Dtd. at
2020 020 * 12020-03-04 No-
020 22
5)
_ (Se
22822/ 06.03. 522/20 0 % samoo ;gURT Order Dtd. at
2020 (020 - K © 12020-03-04 No-
20 22
5)
_ (Se
22823/ 06.03. g§é§>2 I ;gURT Order Dtd. at
2020 020 * 12020-03-04 No-
020 22
5)
22824/ 06.03. g?i;zo 0w samoo ;gURT Order Dtd. ;ie
2020 020 - K. * 12020-03-04
20 22 No-




[ 5
(Se
oJc- COURT
22825/ 106.03. Order Dtd. at
30 5550 looo 7343/1 |P. K. SWAIN NO. 3 o030 oo
998 OLD
5)
- _ (Se
4, 22826/ (06.03. g§é§>2 & RoUT ;gURT Order Dtd. at
2020 |020 : 2020-03-04 No-
020 22
5)
- _ (Se
5, 22827/ /06.03. 2?23/1 B. R. ;gURg Order Dtd. at
2020  [020 SENAPATI . 2020-03-04 No-
998 OLD 5)
B CRLMP- COURT (Se
33 22828/ 06.03. 259/20 A K ROUL NO. 3 Order Dtd. at
2020 |020 : 2020-03-04 No-
20 OLD
5)
[ (Se
WP (C) -
22829/ 106.03. Order Dtd. at
34155557 1on6 10357/ |P K MISHRA CH 020-03-04 oo
2009
5)
22830/ [06.03.2 "E(C)~ 332?? Order Dtd éie
3512020 |020 gf$8/2 T. K. BARIK CE'S |2020-03-03 No-
COURT 5)
[ (Se
WP (C) - COURT
22831/ 106.03. Order Dtd. at
36 5550 loao 13570/ |P C ACHARYA NO. 3 ool g3 oo
2010 OLD
5)
- CMAPT- COURT (Se
37 22832/ 06.03. 101/20 K C PANDA NO. 3 Order Dtd. at
2020 |020 . 2020-03-04 No-
20 OLD
5)
- _ (Se
4g 22833/ (06.03. ¥§é§>2 B R ;gURg Order Dtd. at
2020  |020 SENAPATI . 2020-03-03 No-
018 OLD 5)
[ (Se
WP (C) - COURT
22834/ 06.03. Order Dtd. at
39 5020 020 5737/2 |P K BARIK NO. 3 2020-03-04 No-
020 OLD
5)
[ (Se
WP (C) - COURT
22835/ 106.03. Order Dtd. at
40 15050 020 6649/2 |B C MOHANTY NO. 3 | 50-03-04 No-
020 OLD
5)
- FAO- (Se
a1 22836/ 06.03. 911,20 B. B. RAN COURT |Order Dtd. at
2020  [020 15 BIR SINGH NO. 8 2020-03-04 No-
5)
122837/ 06.03.2 [Fao- COURT |order Dtd. (Se
4212020 |020 911/20 [SARAT SWAIN NO. 8 (2020-03-04 at




- 19 No-
5)
[ (Se
FAO- COURT
22838/ 106.03.2 Order Dtd. at
43220580102 964/20 |G. N. JEE |C.0. No. |2798F TS o
19 22
5)
T (Se
WP (C) - IN
22839/ 106.03.2 Order Dtd. at
44 15213/ |S DAS C. CHAMB
2020 020 Soes cha 12020-03-04 No-
5)
[ S
45 22840/ [06.03.2 ?Eéié} s % sano | COURT |Order Dtd. ;te
2020 (020 O+ 0. 8 12020-03-04 No-
2017
5)
22841/ |06.03.2 ["E(C)~ COURT |Order Dtd éie
4615020 020 19845/ N K ROUT  C.0. s 5 19020-03-04 No-
2017
5)
[ (Se
FAO- COURT
22842/ 106.03.2 Order Dtd. at
47 |225020 10 964/20 [. C. NAVAK C.0. No. |ofS8f DEC: 2
19 22
5)
22843/ |06.03.2 ["E(C)~ COURT |Order Dtd éie
48 10020 020 19845/ M R MALLA  |C.0. luq g 15020-03-04 No-
2017
5)
22844/ |06.03.2 [F20~ COURT |Order Dtd ;ie
4912020 020 285/20 ID. K. SAHOO |C.0- |yo "5 19020-03-04 No-
20
5)
B FAO- (Se
22845/ 106.03.2 COURT |Order Dtd. at
012020  |020 285/20 M. BARRL  1C.0- 6 g 12020-03-04 No-
20
5)
B FAO- (Se
51 22846/ 106.03.2 480/20 R. K. c COURT |Order Dtd. at
2020 020 e MOHAPATRA 0 No. 1 [2020-03-04 No-
5)
B FAO- (Se
52 22847/ 106.03.2 480,20 P. K. c COURT |Order Dtd. at
2020 020 i MOHANTY O+ No. 1 12020-03-04 No-
5)
22848/ (06.03.2 [F20~ COURT |Order Dtd éie
312020 |020 287/20 ID. K. SAHOO |C.0- |yo " 15020-03-04 No-
20
5)
22849/ (06.03.2 [F20~ COURT |Order Dtd gie
>4 12020 020 287/20 M. BARAL  1C.0- o "1 2020-03-04 No-
20
5)
|55 [22850/ [06.03.2 |[FRO-  [D. K. SAHOO [C.0. [COURT |order Dtd. (Se




56

57

58

59

60

61

62

63

64

65

66

67

2020 |020 283/20 NO. 1 |2020-03-04 at
20 No-
5)
22851/ |06.03.2 [F20~ COURT |Order Dtd ;lisie
2020  |020 283/20 M. BARAL C-0- No. 1 2020-03-04 No-
20
5)
_ (Se
22852/ 06.03. gggf;o o mac - ;gURT Order Dtd. at
2020 020 : o : 2020-03-04 No-
20 22
5)
CRLA- ggnglgid' CRIMIL | (Se
22853/ (06.03.2 |7 " o |SRINIBAS GENE 21D tion NAL  at
2020 020 MOHANTY RAL epositio APPEA |No-
11 , Lower Court L 2)
Record,
WP (C) - wrr | (°€
22854/ 106.03. 5407/2 SRINIBAS GENE Order Dtd. BRANC at
2020 020 MOHANTY RAT 2019-05-14 No-
018 H-8
40)
WP (C) - (Se
22855/ 106.03. 21584/ NIRANJAN c.0 COURT |Order Dtd. at
2020  [020 ROUT ‘Y INo. 8 |2020-02-18 No-
2013
40)
(Se
FAO- COURT
22856/ 106.03. Order Dtd. at
5000 lose 282/20 [D. K. SAHOO |C.0. NO. 0200304 o
20 22
40)
(Se
WP (C) - COURT
22857/ 06.03. Order Dtd. at
5020 l020 14146/ K.K. JENA  |C.O0. NO. 3 )0 " 02 No-
2012 OLD
40)
(Se
FAO- COURT
22858/ 106.03. Order Dtd. at
2020 loao 282/20 M. BARAL C.0. NO. 509020304 -
20 22
40)
_ (Se
22859/ 06.03. ?51(2)6/ & R DA c o ;gURg Order Dtd. at
2020 020 e o . 2020-03-03 No-
2012 OLD
40)
WP (C) - COURT (Se
22860/ /06.03. 10398/ DEBASISH co. ho. 3 Order Dtd. at
2020 020 HAZRA o : 2020-03-04 No-
2009 OLD
40)
.. MISC. |(Se
22861/ (06.03.2 |0 0 B. B. .o, [COURT |order ptd. APPEA |at
2020 020 RANVIRSINGH |~°°° [NO. 8 |2020-03-04 L No-
19
SEC. |5)
22862/ 06.03. gglﬁga o xarizr lc.o ;gURT Order Dtd. a(nS:e
2020 020 : o : 2020-03-04
20 22 No-




|| 5)
22863/ (06.03.2 [F20” COURT |Order Dtd éie
68 15020 020 841/20 |S. K. SAHOO NO. 1 |2020-03-04 No-
18
5)
22864/ 06.03.2 |FAO” COURT |Order Dtd ;ie
6912020  |020 841/20 |K. K. JENA NO. 1 |2020-03-04 No-
18
5)
- CRLMP- COURT (Se
70 22865/ |/06.03. 1824/2 A.K. NO. 3 Order Dtd. at
2020 020 MOHANTY -3 12020-03-04 No-
019 OLD 5
22866/ [06.03 FAO- COURT |Order Dtd éie
112020 020 413/20 R. C. BHOI NO. 1 |2020-03-04 No-
18
5)
B WP (C) - COURT wriT | o€
22867/ 106.03. Order Dtd. at
1215520 |00 4851/2 |S.K. BEHERA NO- 0500308 BRANC |2°
020 22 H-5
32)
T (Se
0JC- COURT
22868/ 06.03. Order Dtd. at
73|220080 00 16861/ |[K. SAHOO No. 3 [5TSSF DL o
1997 OLD
32)
B WP (C) - COURT (Se
74 22869/ /06.03. 18105/ TRILOCHAN NS Order Dtd. at
2020 (020 BAG * 12020-03-05 No-
2019 22
32)
T (Se
0JC- COURT
22870/ |06.03. Order Dtd. at
75220 0 0ne 16861/ |s.c. DasH No. 3 [5TSF DL o
1997 OLD
32)
B WP (C) - COURT (Se
76 22871/ |/06.03. 18105/ NIRANJAN NS Order Dtd. at
2020  [020 ROUT * 12020-03-05 No-
2019 22
32)
22872/ |06.03.2 [FRO” COURT |Order Dtd éie
712020 020 921/20 |8.K. SAHOO NO. 8 |2020-03-04 No-
19
32)
22873/ 06.03.2 |FAO” COURT |Order Dtd ;ie
7812020 020 921/20 [K.C. NAYAK NO. 8 |2020-03-04 No-
19
32)
- _ (Se
122874/ [06.03. gféi}z B ;gURT Order Dtd. at
2020  |020 -D. © 12020-03-04 No-
020 22
32)
522875/ 06.03.2 |ABLAPL |SARADA COURT |order Dtd. (Se
2020|020 - NAYAK NO. 1 |2020-03-05 at




[ 2308/2 No-
020 32)
___ (Se
WP (C) - COURT
22876/ 106.03.2 Order Dtd. at
81|22 107 02 8040/2 [M.R. SAHOO No. [SToeT DtC. o
020 22
32)
T (Se
WP (C) -
22877/ |106.03.2 COURT |Order Dtd. at
8212020 |020 14510/ 1S.C. DAS NO. 8 |2020-03-04 No-
2018
32)
[ (Se
FAO- COURT
22878/ 106.03.2 Order Dtd. at
83 2020 020 163/20 |A. MOHANTY NO. 2020-03-04 No—
20 22
32)
- _. MISC. [(Se
22879/ 06.03.2 COURT |Order Dtd. APPEA |at
8412020 |020 §é4/20 M. BEHERA NO. 2 |2020-03-04 L No-
SEC. |5)
[ (Se
FAO- COURT
22880/ 106.03.2 Order Dtd. at
85(2c2 07" loos 163/20 [D.K. SAHOO wo. [oroer Bte. 2
20 22
5)
T (Se
WP (C) -
22881/ |06.03.2 COURT |Order Dtd. at
8612020 020 19981/ |S.K. SAHU NO. 8 |2020-03-04 No-
2017
5)
[ (Se
WP (C) -
22882/ 106.03.2 COURT |Order Dtd. at
8712020  |020 19981/ IN.K.ROUT NO. 8 |2020-03-04 No-
2017
5)
22883/ (06.03.2 WP (C)~ COURT |Order Dtd aEtS:e
88 15020 020 19981/ |A.K. BHUIYA NO. 8 |2020-03-04 No-
2017
5)
- _ (Se
5o 22884/ [06.03.2 iég/zo A.K. ;gURT Order Dtd. at
2020 020 MOHANTY © 12020-03-04 No-
20 22
5)
- _ (Se
5o 22885/ [06.03.2 ZgéS>2 . ROUT ;gURT Order Dtd. at
2020  |020 K. © 12020-03-03 No-
020 22
5)
- _ (Se
o1 22886/ |06.03.2 igg/zo B. B. ESURT Order Dtd. at
2020 (020 RAMBIRSINGH * 12020-03-04 No-
20 22
5)
___ (Se
FAO- COURT
22887/ 106.03.2 Order Dtd. at
92 22507/ 105 100/20 |D.K. SAHOO No. [SToeT DtC. o
20 22
5)
193 [22888/ [06.03.2 |[FRO-  |[B.R.SENAPAT [C.0. [COURT |Order Dtd. [(se




94

95

96

97

98

2020 |020 655/20 |T NO. 1 |2020-03-04 at
19 No-
5)
(Se
FAO- COURT
22889/ 106.03. Order Dtd. at
2020  |020 198/20 |SARAT SWAIN NO-  15020-03-04 No-
20 22
5)
(Se
FAO- COURT
22890/ 06.03. Order Dtd. at
5020 lo20 102/20 |A. MOHANTY NO. 2020-03-04 No-
20 22
5)
FAO- (Se
22891/ |06.03. 655/20 B.R. COURT |Order Dtd. at
2020  [020 o SENAPATT NO. 1 |2020-03-04 No-
5)
_ (Se
22892/ (06.03. f§2/20 % saHOo ;gURT Order Dtd. at
2020 020 K. © 12020-03-04 No-
20 22
5)
22893/ (06.03 FRO- COURT |0rder Dtd éie
2020  [020 25/201 M. K. NAYAK NO. 2 |2020-03-04 No-
5)
(Se
22894/ (06.03.2 [FAO- | oo ;gURT Order Dtd. at
2020  |020 6/2019 P © 12020-03-04 No-
22
5)
MISC. |(Se
22895/ (06.03. 529201 o w. e ;gURT Order Dtd. APPEA |at
2020  [020 : - N by 2020-03-04 L No-
SEC. |5)
(Se
FAO- COURT
22896/ 106.03. Order Dtd. at
2020 020 356/20 |[KARTIK JENA NO. 2020-03-04 No—
16 22
5)
(Se
COURT
22897/ 106.03.2 |FAO- Order Dtd. at
2020 020 6/2019 |°- MOHARANA o |2020-03-04 No-
5)
_ (Se
22898/ 06.03. gég/zo k. Das ;gURT Order Dtd. at
2020  |020 K. © 12020-03-04 No-
16 22
5)
WP (C) - COURT (Se
22899/ 06.03. 10437/ TRILOCHAN NO Order Dtd. at
2020 (020 BAG * 12020-03-04 No-
2011 17
5)
_ (Se
22900/ 06.03. 528/20 P.K. ;gURT Order Dtd. at
2020  [020 i MOHANTY by 2020-02-04 No-

5)




FAO-

COURT

(Se

22901/ 06.03. BIKRAM Order Dtd. at
2020 020 334/20 |poppRa NO- 15020-03-04 No-
16 22
5)
(Se
FAO- COURT
22902/ 06.03. Order Dtd. at
5020 1020 334/20 |[R.K. SAHOO NO. 2020-03-04 No-
16 22
5)
WPC (OA (Se
22903/ (06.03.2 |c) - R. K. ;gURT Order Dtd. at
2020  |020 1629/2 |MAHABHOT © 12020-03-04 No-
17
015 5)
_ (Se
22904/ |06.03. ggg/zo I ESURT Order Dtd. at
2020  [020 : * 12020-03-04 No-
18 22
5)
FAO- (Se
22905/ |06.03. 304/20 B.R. DR Order Dtd. at
2020  |020 0 SENAPATT (J)  12020-03-04 No-
5)
_ (Se
22906/ |06.03. 529201 % samoo ESURT Order Dtd. at
2020  [020 K. * 12020-03-04 No-
6 22
5)
(Se
FAO-
22907/ 106.03. DR Order Dtd. at
2020 020 304/20 B.K. DAS (J)  12020-03-04 No-
17
5)
_ (Se
22908/ |06.03. ggg/zo o Das ESURT Order Dtd. at
2020 (020 K. © 12020-03-04 No-
16 22
5)
_ (Se
22909/ |06.03. géﬁ/zo B.R. ;gURT Order Dtd. at
2020 (020 SENAPATI * 12020-03-04 No-
16 22
5)
_ (Se
22910/ |06.03. §22/20 A.K. ;gURT Order Dtd. at
2020 (020 MOHANTY © 12020-03-04 No-
20 22
5)
(Se
FAO- COURT
22911/ 106.03. Order Dtd. at
5020 1020 243/20 |A. MOHANTY NO. 2020-03-04 No-
20 22
5)
_ (Se
22912/ |06.03. §22/20 b % satoo ;gURT Order Dtd. at
2020 020 K. * 12020-03-04 No-
20 22
5)
22913/ (06.03. 522;20 % saHOO ;gURT Order Dtd. (ie
2020 (020 K. * 12020-03-04 a
20 22 No-




] | g
(Se
FAO- COURT
11122914/ |06.03. Order Dtd. at
9 2020 020 238/20 A. MOHANTY MO 12020-03-04 No-
20 22
5)
[ S
1222915/ |06.03. ?gif;a . COURT |Order Dtd. ;te
0 2020 020 R NO. 8 [2020-03-04 No-
18
5)
N FAO- (Se
12122916/ |06.03. COURT |Order Dtd. at
1 2020 020 238/20 |D.K. SAROO NO. 8 |2020-03-04 No-
20
5)
WP (C) - (Se
12122917/ |06.03. 231/20 |B.G. DAS COURT |Order Dtd. at
2 2020 020 -G NO. 8 [2020-03-04 No-
18
5)
N BLAPL- COURT (Se
12122918/ |06.03. 600/20 |B. K. PANDA NS Order Dtd. at
3 2020 020 - B * 12020-03-05 No-
20 23
5)
T (Se
FAO- COURT
12122919/ |06.03. Order Dtd. at
4 2020 020 237/20 |B. MOHANTY NO- 12020-03-04 No-
20 22
5)
[ S
12122920/ (06.03. 2§£S;8 & MOHANTY COURT |Order Dtd. ;te
5 2020 (020 : NO. 8 [2020-03-04 No-
18
5)
N _ (Se
12 22921/ 06.03. g??/zo % samoo ;gURT Order Dtd. at
6 2020 020 R * 12020-03-04 No-
20 22
5)
N WP (C) - COURT (Se
12122922/ 106.03. 7449/2 MIHIR KANTA C NO Order Dtd. at
7 2020  |020 RATH * 12020-03-04 No-
020 22
5)
T ABLAPL (Se
12122923/ 106.03. - S. COURT |Order Dtd. at
8 2020 020 2268/2 |CHOUDHURY NO. 1 [2020-03-05 No-
020 5)
[ ABLAPL (Se
12122924/ 106.03.2 |- ASHOK KU COURT |Order Dtd. at
9 2020 020 2278/2 |SAHOO NO. 1 [2020-03-05 No-
020 5)
N WP (C) - COURT (Se
13122925/ |06.03. 20164/ BIDYADHAR NO. 3 Order Dtd. at
0 2020 020 MANASINGH © > 12020-03-04 No-
2018 OLD 5)
13[22926/ [06.03.2 [wep(C) - A K. ROUT COURT |order Dtd. WRIT |(Se
1 2020 020 25576/ [0 NO.  |2020-03-04 BRANC |at




- 2019 22 H-6  |[No-
16)
[ ABLAPL (Se
13122927/ 106.03.2 |- GANESH c.0 COURT |Order Dtd. at
2 2020 020 2241/2 |SAHOO Y+ NO. 1 |2020-03-05 No-
020 16)
WP (C) - (Se
13 [22928/ (06.03.2 |11, |S.R. ¢ 0. |COURT jorder Dtd. at
3 12020 1020 MALLICK Y+ INo. 9 |2020-03-05 No-
020
16)
[ ABLAPL (Se
13122929/ 106.03.2 |- ASHOK KU c.0 COURT |Order Dtd. at
4 12020 020 2232/2 |saHOO Y+ NO. 1 |2020-03-05 No-
020 16)
[ WRIT
WP (C) - Order Dtd. ERANC a(nS:e
sz o2 (B s e
2017 Cder STON |111
’ BENCH |)
)
(Se
WP (C) - at
1322931/ (06.03.2 COURT |Order Dtd.
¢ 2020 lo20 1327/2 [P.K. SWAIN C.O. |/ " o |b050_03-05 No
020 111
)
ABLAPL ;ie
13122932/ 106.03.2 |- COURT |Order Dtd.
7 2020 020 983/20 P+ PATTANRIKC.O- g "1 12020-03-04 No~
111
20
)
ABLAPL ;ie
13122933/ 106.03.2 |- COURT |Order Dtd.
8 (2020 020 2248/2 |3+ R NRYRKC.O- 9o "1 12020-03-05 No~
111
020
)
(Se
WP (C) - COURT at
33 55284/ 82603‘2 8199/2 |T. SAHOO  [C.O0. |NO. 3 2333502534 No-
020 OLD 111
)
WP (C) - CHIEE éie
14 [22935/ 106.03.2 |1 30 R.K. o, |JUSTI |order Dtd. oo
0 12020 1020 015 | [MOHABHOT Y+ lcE's  2020-03-04 1
COURT )
W (C) - CHIEF ;ie
14122936/ |06.03.2 JUSTI |Order Dtd.
1 2020 020 23822/ P.R. BARIK 1C.0. lopvg 12020-03-04 Ti;
COURT )
11422937/ [06.03.2 [FRO- [B.K. DAS  [C.O. [COURT |order Dtd. MISC. |(Se




2020 |020 65/201 NO.  |2020-03-04 APPEA |at
[ 22 L No-
SEC. |5)
_ (Se
22938/ 106.03. gg;g)/z D. K. COURT |Order Dtd. g;ﬁ;o at
2020 (020 MAHALICK NO. 8 |2020-03-04 No-
020 H-7
18)
MISC. |(Se
22939/ (06.03. 2?9201 BALARAM ;gURT Order Dtd. APPEA |at
2020  |020 ; STNGH Sy |2020-03-04 L No-
SEC. |5)
o (C) - CHIEF (e
22940/ |106.03. JUSTI |Order Dtd. at
2020  [020 582;7/ P.R. MISHRA CE'S |2020-03-03 No-
COURT 5)
ABLAPL (Se
22941/ 06.03.2 |- G. K. COURT |Order Dtd. at
2020 (020 2256/2 |KHILLAR NO. 1 |2020-03-05 No-
020 5)
ABLAPL (Se
22942/ 06.03.2 |- G. K. COURT |Order Dtd. at
2020 (020 2257/2 [KHILLAR NO. 1 |2020-03-05 No-
020 5)
22943/ (06.03.2 [F2O” COURT |Order Dtd iie
2020 (020 39/202 A. MOHANTY NO. 1 |2020-03-04 No-
5)
(Se
WP (C) - COURT
22944/ |06.03. Order Dtd. at
5020 020 7022/2 |C.R. NAYAK NO. 3 2020-03-05 No-
020 OLD
5)
(Se
22945/ (06.03. g?gffz s. c. COURT |Order Dtd. at
2020  |020 SUNDARA NO. 1 |2020-03-03 No-
019
5)
22946/ (06.03.2 [F20” COURT |Order Dtd éie
2020  [020 39/202 D.K. SAHOO NO. 1 |2020-03-04 No-
5)
_ (Se
22947/ |06.03. g?gffz s. c. COURT |Order Dtd. at
2020  |020 SUNDARA NO. 1 |2020-03-03 No-
019
5)
(Se
WP (C) - COURT
22948/ |06.03. Order Dtd. at
5020 020 6499/2 |R.K. DEHURY NO. 3 2020-03-05 No-
020 OLD
5)
_ (Se
22949/ [06.03. Zz£§>2 o omiaT ;gURg Order Dtd. at
2020  |020 o oon  [2020-03-05 No-

5)




CRLMC-

JYOTI

(Se

22950/ 06.03. COURT |Order Dtd. at
664/20 RANJAN
2020 (020 o i NO. 1 |2020-03-03 2?
_ (Se
22951/ |06.03. g?ggfz s. c. COURT |Order Dtd. at
2020 020 SUNDARA NO. 1 |2020-03-03 No-
019
5)
CHIEF (Se
ITA- CIVIL
22952/ 106.03. JUSTI |Order Dtd. at
2020 020 31/201 B.K. DAS CE'S |2020-03-04 ?EEIS No-
COURT 5)
_ (Se
22953/ (06.03. g?ggfz s. c. COURT |Order Dtd. at
2020 020 SUNDARA NO. 1 |2020-03-03 No-
019
5)
22954/ |06.03.2 |SME” COURT |Order Dtd gie
2020 (020 1593/2 B.K. DAS NO. 1 |2020-03-03 No-
018
5)
_ (Se
22955/ (06.03. Zgég>2 o Das ESURg Order Dtd. at
2020 020 K. 3 12020-03-02 No-
020 OLD
5)
_ (Se
22956/ (06.03. g?gffz s. c. COURT |Order Dtd. at
2020 (020 SUNDARA NO. 1 |2020-03-03 No-
019
5)
_ (Se
22957/ (06.03. g?ggfz s. c. COURT |Order Dtd. at
2020 (020 SUNDARA NO. 1 |2020-03-03 No-
019
5)
_ (Se
22958/ |06.03. g?ggfz s. c. COURT |Order Dtd. at
2020 020 SUNDARA NO. 1 |2020-03-03 No-
019
5)
_ (Se
22959/ (06.03. Zg;g}2 D.D. ;gURg Order Dtd. at
2020 (020 MOHANTY 3 12020-03-02 No-
020 OLD 5
ABLAPL (Se
22960/ 106.03. - COURT |Order Dtd. at
2020  [020 2249/ |F-X. MISHRA NO. 1 |2020-03-05 No-
020 5)
WP (C) - COURT wriT |(°©
22961/ 106.03. Order Dtd. at
7703/2 L. SAHOO NO. 3 BRANC
2020 020 2020-03-05 No-
020 OLD H-6
26)
22962/ |06.03.2 MEPAFL | COURT |Order Dtd. (8e
2020 (020 23792 NO. 1 |2020-03-05 o




n o0 2
ABLAPL (Se
16122963/ |06.03. - B. DAS COURT |Order Dtd. at
8 2020 020 1189/2 °- NO. 1 |2020-03-05 No-
020 26)
[ ABLAPL (Se
16122964/ |06.03. - COURT |Order Dtd. at
9 2020 020 872372 U-C+ JENA NO. 1 |2020-03-04 No-
019 26)
T ABLAPL (Se
17122965/ |06.03. - COURT |Order Dtd. at
0 2020 020 23582 |F-K- MOHANT NO. 1 |2020-03-05 No-
020 26)
17 22966/ |06.03 WE(C) - COURT |Order Dtd éie
1 2020 020 2266/2 |G.N. JEE NO. 1 [2020-03-04 No-
018
26)
_ ABLAPL (Se
17122967/ |06.03. - COURT |Order Dtd. at
2 12020 020 23492 [B-K- SAHOO NO. 1 |2020-03-05 No-
020 26)
T ABLAPL (Se
17122968/ |06.03. - COURT |Order Dtd. at
3 12020 |020 2347/ M-R+ SAHOO NO. 1 |2020-03-05 No-
020 26)
- _ (Se
17122969/ (06.03. gi;§>2 uon arLi ;gURg Order Dtd. at
a 2020 020 B -3 12020-03-04 No-
020 OLD
26)
T ABLAPL (Se
1722970/ (06.03.2 |- P.K. COURT |Order Dtd. at
5 2020  |020 2343/2 |MOHANTY NO. 1 |2020-03-05 No-
020 26)
B CRLMC- CRIMI |(Se
17122971/ 106.03. 1007/2 RAMAKANT COURT |Order Dtd. NAL at
6 12020 |020 MOHANTY NO. 1 |2020-03-05 MISC— No-
019
3 1)
T ABLAPL (Se
17122972/ |06.03. - COURT |Order Dtd. at
7 12020 020 23392 |F-N-NATAK NO. 1 |2020-03-05 No-
020 1)
N CRLMP- COURT (Se
17122973/ |06.03. 283/20 |J. BEHERA NO. 3 Order Dtd. at
8 2020 020 : -3 12020-03-05 No-
20 OLD
4)
T ABLAPL (Se
1722974/ (06.03.2 |- E?EESRE COURT |Order Dtd. at
9 2020 020 8604/2 NO. 9 |2020-03-04 No-
ROUT
018 1)
1822975/ [06.03.2 [ABLAPL COURT |Order Dtd. (Se
0 2020 |020 - A.S. PAUL NO. 1 |2020-03-05 at




- 2335/2 No-
020 4)
___ ABLAPL (Se
18122976/ 106.03.2 |- MANOJ KUMAR |, |COURT |Order Dtd. at
1 12020 020 2282/2 MALLICK Y- INo. 1 |2020-03-05 No-
020 4)
[ ABLAPL (Se
1822977/ |06.03.2 |- COURT |Order Dtd. at
2 12020 020 23342 |7+ EAMILA1C.0- lug " 15020-03-05 No-
020 4)
N CRLMP- COURT (Se
18122978/ |06.03.2 287/20 |S.C. DAS c.o. lvo. 3 Order Dtd. at
3 12020 1020 e Sl 2020-03-05 No-
20 OLD
4)
T ABLAPL (Se
1822979/ (06.03.2 |- COURT |Order Dtd. at
4 2020  |020 2333/2 [F- JENA C-0- No. 1 2020-03-05 No-
020 4)
N CRLMP- COURT (Se
18122980/ |06.03.2 275/20 ANJAN KUMAR c.o. lvo. 3 Order Dtd. at
5 12020 1020 SAHOO i 2020-03-05 No-
20 OLD 5
[ ABLAPL (Se
1822981/ |06.03.2 |- COURT |Order Dtd. at
6 2020 020 2331/ [RAHUL SETHI [C.0. 100 "1 15020-03-05 No-
020 4)
[ ABLAPL (Se
18122982/ 106.03.2 |- P.K. c.o COURT |Order Dtd. at
7 12020 020 2319/2 [MOHANTY Y+ INo. 1 |2020-03-05 No-
020 4)
N CRLMP- COURT (Se
18122983/ |06.03.2 315/20 T.K. c.o. INo. 3 Order Dtd. at
8 12020 1020 CHINCHARA el 2020-03-05 No-
20 OLD 5
N WP (C) - (Se
18 22984/ 06.03.2 | /277 o |CHINTU GENE Order Dtd. at
9 2020 020 20 SAMAL RAL 2020-01-08 No-
4)
T ABLAPL (Se
1922985/ 106.03.2 |- COURT |Order Dtd. at
0 12020 020 23182 [B- MOHANTY 1C.0- lus "1 12020-03-05 No-
020 4)
[ ABLAPL (Se
19122986/ |06.03.2 |- H. K. c.0 COURT |Order Dtd. at
1 12020 020 2294/2 MALLICK Y+ INo. 1 |2020-03-05 No-
020 4)
N CRLMP- COURT (Se
1922987/ 106.03.2 |7 "0 o o oo c o o 3 |order Dtd. at
2 12020 1020 e el 2020-03-05 No-
20 OLD
4)
119 [22988/ [06.03.2 |ABLAPL [R.R. NAYAK [C.0. [COURT |Order Dtd. (Se




2020 |020 - NO. 1 |2020-03-05 at
2317/2 No-
020 1)
ABLAPL (Se
22989/ |06.03. - COURT |Order Dtd. at
2020  [020 2359/ (5 K+ SINGHIC.O-los =1 15020-03-05 No-
020 a)
CRLMP- COURT (Se
22990/ 06.03. Order Dtd. at
5020 l020 280/20 |A.K.SARANGI |C.O. NO. 3 |/ 0" 5 ¢ No-
20 OLD
4)
ABLAPL (Se
22991/ |06.03. - COURT |Order Dtd. at
2020  |020 2301/2 [B-K+ PANDA C.O0- lyo "1 15020-03-05 No-
020 a)
_ (Se
22992/ (06.03. fg?égo o samu lc.o ;gURg Order Dtd. at
2020  |020 <M. 0. WO 3 15 020-03-05 No-
08 OLD

4)
WP (C) - COURT |Judgement wriT | (S©
22503/100:03-2 loaazoy B- O C.0. NO. 3 |Dtd. 2020- BRANC "
2019 OLD  |04-06 H-2 8?
ABLAPL (Se

22994/ 106.03. - COURT |Order Dtd. at
2020 (020 2300/2 |5-C- DAS C-0- No. 1 2020-03-05 No-
020 8)
ABLAPL (Se

22995/ 06.03. - COURT |Order Dtd. at
2020  [020 2095/ [B-K. BHUYAN IC.O. lys =1 15020-03-05 No-
020 8)
TRPCRL (Se

22996/ |06.03. - GENE Order Dtd. at
2020 020 37/201 M-Re SAHOO opp 2020-02-07 No-
9 8)
ABLAPL (Se

22997/ |106.03. - TOPHAN c.0 COURT |Order Dtd. at
2020 (020 2291/2 |PRADHAN O+ No. 1 12020-03-05 No-
020 8)
ABLAPL (Se

22998/ 106.03. - COURT |Order Dtd. at
2020  |020 2085/2 (b SARHOO 1C.0-lys 1 12020-03-05 No-
020 8)
ABLAPL (Se

22999/ 06.03. - COURT |Order Dtd. at
2020 020 22812 [S+F- DAS C-0- No. 1 2020-03-05 No-
020 8)
ABLAPL (Se

23000/ |06.03. - COURT |Order Dtd. at
2020  [020 221272 |5 DASH €-0- No. 9 2020-03-05 No-
020 8)




ABLAPL (Se
23001/ 06.03. - COURT |Order Dtd. at
2020 020 2247/2 |5-K- JENA NO. 1 |2020-03-05 No-
020 8)
WP (C) - wriT | (°©
23002/ 06.03. 6925/2 PITABAS COURT |Order Dtd. BRANC at
2020 [020 NAYAK NO. 8 |2020-03-04 No-
020 H-5
22)
ABLAPL (Se
23003/ 106.03.2 |- COURT |Order Dtd. at
2020 020 22402 |5-K- JENA NO. 1 |2020-03-05 No-
020 22)
(Se
WP (C) - COURT
23004/ 06.03. Order Dtd. at
5020 020 7884/2 |J.R. NAYAK NO. 3 2020-03-05 No-
020 OLD
22)
(Se
WP (C) - COURT
23005/ 106.03. Order Dtd. at
5020 lose 8206/2 MANAS PATI NO- 050 0304 e
020 19
22)
ABLAPL (Se
23006/ [06.03.2 |- R.K. COURT |Order Dtd. at
2020  [020 17280/ [MALLICK NO. 2 |2020-03-05 No-
2019 22)
(Se
WP (C) -
23007/ |06.03. COURT |Order Dtd. at
2020 020 18742/ |S. K. RATH NO. 8 [2020-03-04 No-
2019
22)
(Se
WP (C) - COURT
23008/ 06.03. Order Dtd. at
5020 020 7885/2 |J.R. NAYAK NO. 3 2020-03-05 No-
020 OLD
22)
ABLAPL (Se
23009/ 106.03.2 |- COURT |Order Dtd. at
2020  [020 2289/2 (B-S- SWAIN NO. 1 |2020-03-05 No-
020 22)
(Se
WP (C) -
23010/ 06.03. COURT |Order Dtd. at
2020 020 18742/ |G. SUNDARA NO. 8 [2020-03-04 No-
2019
22)
ABLAPL (Se
23011/ 106.03.2 |- S P. DAS COURT |Order Dtd. at
2020  [020 2280/2 " NO. 1 |2020-03-05 No-
020 22)
(Se
WP (C) - COURT
23012/ 106.03. Order Dtd. at
2020 lo2o 7883/2 |J.R. NAYAK NO- 3 050 0308 e
020 OLD
22)
23013/ |06.03.2 [SRLA” COURT | Ger Dtd. CRIMI | (Se
5020 lose 324/20 |S. BISWAL NO. 9 [ 05003 04 NAL  |at
14 OLD APPEA |No-




[::| L in)
(Se
WP (C) - COURT
21123014/ |06.03. Order Dtd. at
9 12020 020 7859/2 |J.R. NAYAK NO. 3 2020-03-05 No—
020 OLD
1)
N _ (Se
22123015/ |06.03. 2552}2 f K. NAvAK ;gURT Order Dtd. at
0 2020 |020 K. * 12020-03-04 No-
020 19
1)
T (Se
WP (C) - COURT
22123016/ |06.03. Order Dtd. at
1 2020 020 7857/2 |J.R. NAYAK NO. 3 2020-03-05 No—
020 OLD
1)
[ (Se
WP (C) - COURT
22123017/ 106.03. Order Dtd. at
2 2020|020 6760/2 |K.P. BEHERA NO- 12020-03-04 No-
020 19
1)
___ (Se
WP (C) - COURT
22123018/ |06.03. Order Dtd. at
3 12020 020 7881/2 |J.R. NAYAK NO. 3 2020-03-05 No—
020 OLD
1)
[ CRLA- CRIMI |(se
22|23019/ [06.03.2 [(20° o COURT |Order Dtd. NAL  |at
4 2020 |020 14 : NO. 1 |2020-03-04 APPEA |No-
L 1)
[ (Se
WP (C) - COURT
22123020/ 106.03. Order Dtd. at
5 12020 020 7854/2 |J.R. NAYAK NO. 3 2020-03-05 No—
020 OLD
1)
[ CRIMI |(Se
22123021/ 06.03. gggézo R ;gURT Order Dtd. NAL  lat
6 2020 (020 : © 12020-03-04 APPEA |No-
15 10
L 5)
[ S
22123022/ (06.03. ?g;ji; o sUNDARA COURT |Order Dtd. ;te
7 12020 |020 : NO. 8 |2020-03-04 No-
2019
5)
N _ (Se
22123023/ (06.03. 2553}2 P.K. ;gURg Order Dtd. at
8 2020 020 MOHANTY =3 12020-03-04 No-
020 OLD 5
[ S
22123024/ [06.03. ?g;ji; s % maTH COURT |Order Dtd. ;te
9 2020 020 - K NO. 8 |2020-03-04 No-
2019
5)
[ CRIMI |(Se
23123025/ (06.03. Z§E?2O o parRo ;gURg Order Dtd. NAL  lat
0 2020 020 : -2 12020-03-04 APPEA |No-
15 OLD
L 5)
23[23026/ [06.03.2 [we(C)- N K. ROUT COURT |order Dtd. (Se
1 2020  [020 7892/2 N+ K- NO.  |2020-03-02 at




020 19 No-
5)
CONTC- |S.K COURT (Se
23027/ 106.03. . Order Dtd. at
2020 lo2o 774/20 [BEANJADEO, |C.0. [NO. 3 | 0°F S7C e
19 ADV OLD 5)
WP (C) - |JYOTT COURT (Se
23028/ 06.03. Order Dtd. at
5020 1020 7856/2 |RANJAN C. NO. 3 | 500305 No-
020 NAYAK OLD 5?
WP (C) - (Se
23029/ |06.03. 19861/ L.D. SAHOO- c DR Order Dtd. at
2020  [020 A : (J) 2020-03-03 No-
2018
5)
(Se
WP (C) - COURT
23030/ 06.03. Order Dtd. at
5020 020 7834/2 |P. K. BARIK |C. NO. 3 2020-03-05 No-
020 OLD
5)
(Se
WP (C) - COURT
23031/ 106.03. Order Dtd. at
5020 loao 3495/2 |R.K. NAYAK |C.O. NO. 509020304 e
020 19
5)
_ (Se
23032/ 06.03. ?gég;/ A. K. < o. [COURT lorder Dtd. at
2020  [020 MISHRA Y+ INo. 8 |2020-03-05 No-
2017
5)
WP (C) - COURT (Se
23033/ /06.03. 20162/ BIDYADHAR c NO. 3 Order Dtd. at
2020  [020 MANASTINGH : . 2020-03-04 No-
2018 OLD 5)
WP (C) - (Se
23034/ 06.03. 13008/ BHARAT c COURT |Order Dtd. at
2020 [020 BEHERA Y- INo. 8 |2020-03-05 No-
2017
5)
ABLAPL (Se
23035/ 06.03. - COURT |Order Dtd. at
2020  [020 77362 |F-K+ SAMAL [C.O0- oy 9 15020-03-05 No-
018 5)
WP (C) - (Se
23036/ [06.03.2 |5 /0 [DEBI PRASAD |, COURT |Order Dtd. at
2020  [020 DAS Y- INo. 8 |2020-03-05 No-
2019
5)
_ (Se
23037/ |06.03. gggézo BIKRAM < o. [COURT [order Dtd. at
2020 020 s BEHERA Y+ INo. 2 |2020-03-05 No-
5)
WRIT |(Se
WP (C) - COURT BRANC |at
23288/ 82603‘ 388/20 |M.K. SWAIN |C.O. |NO. 3 ggggfogfgé H No-
20 OLD (DIVI |108

SION




- BENCH
)
(se
2423039/ (06.03.2 ?géfé; BHARAT c o, me RD lorder Dtd. o
4 2020  |020 017 | |BEHERA orp | [2020-03-05 los
)
ABLAPL a(lie
2423040/ 06.03.2 |- COURT |Order Dtd.
5 12020 020 19736/ [F-K- DASH €096 9 12020-03-05 Ho
108
2019
)
(Se
WP (C) - at
24123041/ /06.03.2 COURT |Order Dtd.
13010/ |R. M. NAYAK [C. No-
6 2020 020 017 NO. 7 |2020-03-05 os
)
WRIT
WP (C) - CHIEE iRANC é(ﬁs:e
24123042/ 106.03.2 6099/2 |p. PRADHAN |C. JUSTI |Order Dtd. (DIVI |No-
7 12020 020 o1 CE'S |2020-03-04 ston |11
COURT menca |
)
(Se
ABLAPL
2423043/ (06.03.2 |- D.K. c o, b R lorder Drd. o
8 12020 020 17036/ MALLICK : "~ © 12020-02-28
OLD 112
2018
)
(Se
2423044/ (06.03.2 25é§}; DILLIP < o. [COURT lorder Dtd. o
9 2020 020 o0 |smmAL NO. 8 [2020-03-05 19
)
(se
2523045/ (06.03.2 25é§}; P. N. < o. [COURT lorder Dtd. o
0 12020 020 000 [BEHERA NO. 8 [2020-03-05 195
)
WRIT
WP (C) - CRIEE ERANC é(ﬁsle
2523046/ 06.03.2 JUSTI |order Dtd.
1 2020 020 6099/2 1S. DAS €-O- lce's  2020-03-04 (DIVI [No
018 CounT STON 112
BENCH |)
)
(se
CRLREV
2523047/ (06.03.2 |- A. K. . ;gURT Order Dtd. ;2_
2 2020|020 143/20 |MOHANTY : © |2020-03-05
23 112
20
)
2523048/ [06.03.2 [BLAPL- [R.K.BARIK |C.O. |COURT |Order Dtd. [(Se




7|

2020 |020 8763/2 NO. 2 [2020-03-04 at
019 No-
112
)
TRP (C) (ie
23049/ (06.03.2 |- B.B. COURT |Order Dtd. -
2020|020 67/202 MALLICK NO. 6 |2020-03-05 5
0
)
WRIT
WP (C) - CHIEE ERANC ;ie
23050/ |06.03. 60992 R.K. JUSTI |Order Dtd. (DIVI |No-
2020|020 MOHABHOT CE'S |2020-03-04 ©
018 COURT SION 112
BENCH |)
)
(Se
CRLREV
23051/ 06.03.2 |- SAK DORA ;gURT Order Dtd. ;z_
2020|020 144/20 * 12020-03-05
23 112
20
)
TRP (C) ;ie
23052/ [06.03.2 |- SARADA COURT |Order Dtd. e
2020 (020 66/202 INAYAK NO. 6 |2020-03-05 5
0
)
(Se
CRLREV
23053/ [06.03.2 |- E?SESRE ;gURT Order Dtd. ;2_
2020 (020 145/20 [ooon o 2020-03-05 5
20
)
WRIT
BRANC |(Se
WP (C) - COURT H at
23234/ 82603' 2407/2 |n. SWAIN NO. ggggfogfgé (DIVI |No-
020 19 SION |116
BENCH |)
)
(Se
23055/ 06.03.2 (105 s, COURT |Order Dtd. o
2020 (020 o MAHAPATRA NO. 9 |2020-03-05 e
)
(Se
23056/ 06.03. ggéj}; 5 saoo ;gURT Order Dtd. ;z_
2020|020 S Lo 2020-03-04 o
)
CRLREV CRIMI |(Se
23057/ 106.03.2 |- COURT |Order Dtd. NAL at
2020|020 64g/20 - KALASH NO. 2 |2020-03-05 REVIS |No-
16 TON  3)




WP (C) -

COURT

(Se

23058/ 06.03. Order Dtd. at
2020|020 6977/2 IN. RRO NO- 12020-03-04 No-
020 19
3)
(Se
WP (C) - COURT
23059/ 06.03. Order Dtd. at
5020 1020 6747/2 R.K. MISHRA NO. 2020-03-04 No-
020 19
3)
ABLAPL (Se
23060/ 106.03.2 |- SAROJINI EBURT Order Dtd. at
2020 020 1962/2 RAUL 0" [2020-03-05 No-
020 3)
ABLAPL (Se
23061/ (06.03.2 |- f % samoo ESURT Order Dtd. at
2020  [020 196472 B+ K- o" |2020-03-05 No-
020 3)
ABLAPL (Se
23062/ (06.03.2 |- s. R. ;gURT Order Dtd. at
2020 020 1965/2 |PATTNAIK © 12020-03-05 No-
19
020 3)
_ (Se
23063/ (06.03. ggég}z S a0 ESURT Order Dtd. at
2020  |020 : * 12020-03-04 No-
020 19
3)
ABLAPL (Se
23064/ |06.03.2 |- ;iigiN ;gURT Order Dtd. at
2020 020 1968/2 [ono 0 o 2020-03-05 No-
020 3)
_ (Se
23065/ |06.03. Zgég}z o one ESURT Order Dtd. at
2020  |020 : © 12020-03-04 No-
020 19
3)
ABLAPL (Se
23066/ |06.03.2 |- ggiﬂgiA COURT |Order Dtd. at
2020  |020 2192/2 NO. 9 |2020-03-05 No-
JENA
020 3)
ABLAPL (Se
23067/ 06.03.2 |- SUBODHA COURT |Order Dtd. at
2020  |020 2194/2 |JENA NO. 9 |2020-03-05 No-
020 3)
(Se
WP (C) - COURT
23068/ 106.03. Order Dtd. at
5020 020 6990/2 |B.D. BISWAL NO. 2020-03-04 No-
020 19
3)
_ (Se
23069/ 06.03. g§§g>2 0 RAo ;gURT Order Dtd. at
2020  |020 : * 12020-03-04 No-
020 19
3)
CRLA- COURT CRIMI |(Se
;8230/ 82(‘303‘ 747/20 |D.K. SWAIN NO. 9 ggggfozfgé NAL  |at
17 OLD APPEA |No-




[ L 2)
_ (Se
27123071/ 06.03. Zgé3>2 I ;gURT Order Dtd. at
6 2020 020 o : 2020-03-04 No-
020 19
2)
[ ABLAPL (Se
27123072/ |06.03.2 |- COURT |Order Dtd. at
7 12020  |020 2200/2 |SARAT DASH NO. 9 |2020-03-05 No-
020 2)
T ABLAPL (Se
27123073/ |06.03.2 |- P. K. COURT |Order Dtd. at
8 12020 1020 2202/2 MOHANTY NO. 9 |2020-03-05 No-
020 2)
[ ABLAPL (Se
27123074/ |06.03. - KABITA COURT |Order Dtd. at
9 2020 020 2204/2 |PATRA NO. 9 |2020-03-05 No-
020 2)
___ ABLAPL (Se
28123075/ |06.03.2 |- B. DAS COURT |Order Dtd. at
0 12020 1020 2209/2 [°° NO. 9 |2020-03-05 No-
020 2)
T (Se
WP (C) - COURT
28123076/ [06.03. Order Dtd. at
1 2020 020 6752/2 |R.X. MISHRA MO 12020-03-04 No-
020 19
2)
[ CRLREV (Se
28123077/ 106.03.2 |- s. R. ;gURT Order Dtd. at
2 12020 1020 131/20 |TRIPATHY : 2020-03-05 No-
23
20 2)
N WP (C) - COURT (Se
28 23078/ 06.03.2 [/ oo |JYOTI . Order Dtd. at
3 12020 020 PATNATK : 2020-03-04 No-
020 19
2)
[ TRP (C) (Se
28123079/ |06.03.2 |- P. K. COURT |Order Dtd. at
4 12020 020 76/202 |BEHERA NO. 9 |2020-03-05 No-
0 2)
[ TRP (C) (Se
2823080/ 06.03.2 |- P. K. COURT |Order Dtd. at
5 12020 1020 69/202 |BEHERA NO. 9 |2020-03-05 No-
0 2)
- _ (Se
2823081/ |06.03. ?g£§>2 M.R. ;gURT Order Dtd. at
6 2020 020 ROUTRAY : 2020-03-04 No-
020 19 >
T ABLAPL (Se
28 123082/ [06.03.2 |- 5 bas COURT |Order Dtd. at
7 12020 1020 2206/2 [°° NO. 9 |2020-03-05 No-
020 2)
2823083/ [06.03.2 [aBLAPL [B. B. COURT |Order Dtd. (Se
8 12020 020 - MALLICK NO. 9 |2020-03-05 at




[ 2205/2 No-
020 2)
N WP (C) - (Se
28 23084/ (06.03.2 |7, |SIBA PRASAD COURT |Order Dtd. at
9 2020 020 SAHOO NO. 8 |2020-03-05 No-
020
2)
29123085/ [06.03.2 |"ELO)~ COURT |Order Dtd éie
0 2020 |020 7279/2 |A. SRHOO NO. 8 |2020-03-05 No-
020
2)
N WP (C) - (Se
29123086/ |[06.03.2 7972/2 SUBHASISH COURT |Order Dtd. at
1 12020 020 BARTK NO. 8 |2020-03-05 No-
020
2)
T ABLAPL CRMIN |(Se
29123087/ 06.03.2 |- & bas COURT |Order Dtd. AL at
2 12020 1020 18401/ |°° NO. 7 |2020-03-04 MISC- |[No-
2017 2 16)
N WP (C) - wriT | (o€
29123088/ |06.03.2 COURT |Order Dtd. at
3 12020 1020 8049/2 |B. K. NAYAK NO. 8 |2020-03-05 BRANC \yo-
020 H-2
9)
N _ (Se
29123089/ [06.03.2 fg?gg/ s b samoo COURT |Order Dtd. at
4 12020 1020 e NO. 7 |2020-03-05 No-
2019
9)
N BLAPL- COURT (Se
29 [23090/ (06.03.2 |0l Lo o Order Dtd. at
5 12020 1020 R . 2020-03-05 No-
20 23
9)
N BLAPL- COURT (Se
2923091/ (06.03.2 |70 0| e saHOO o Order Dtd. at
6 2020 020 : 2020-03-05 No-
20 23
9)
N WP (C) - COURT (Se
2923092/ [06.03.2 | o o’ [BASUDEV . Order Dtd. at
7 12020 020 BARTK . 2020-03-04 No-
020 19
9)
N WP (C) - wrrr | (°©
29[23093/ (06.03.2 |7, 5 |PRASANJIT COURT |Order Dtd. ranc 3t
8 12020 1020 BEHERA NO. 8 |2020-03-05 No-
020 H-6
35)
WP (C) - (Se
2923094/ [06.03.2 [o500 | COURT |Order Dtd. at
9 2020 020 : NO. 9 |2020-03-04 No-
020
35)
R WP (C) - wrr | (°€
301/23095/ |06.03.2 8162/2 SAHADEV COURT |Order Dtd. BRANC at
0 12020 1020 MUDUL T NO. 8 |2020-03-05 No-
020 H-3
14)
13023096/ [06.03.2 |WP(C)- |S. MOHANTY [C.0. [COURT |order Dtd. [(se




1 [2020 o020 2564/2 NO. 2020-03-04 at
020 19 No-
14)
N WP (C) - wriT | (o€
301/23097/ |06.03.2 69502 SAHADEV c COURT |Order Dtd. BRANC at
2 2020  [020 MUDULT Y+ INo. 8 |2020-03-05 No-
020 H-5
22)
N WP (C) - (Se
30123098/ |06.03.2 | oo INIRANJAN . COURT |Order Dtd. at
3 12020 1020 MALLICK Y+ INo. 8 |2020-03-05 No-
020
22)
R WP (C) - PRATAP wriT | (°€
301/23099/ |06.03.2 COURT |Order Dtd. at
4 2020  |020 5402/2 |KUMAR C-0- No. 8 [2020-03-04 BRANC |-
020  |BEHERA . H-4 °
27)
[ WRIT
BRANC | (Se
WP (C) - COURT H at
;O 23280/ 82603‘2 235/20 |A. SWAIN  [C.O. |NO. ggggfogfgé (DIVI |No-
20 19 STON [107
BENCH |)
)
CONTC- COURT (Se
301/23101/ |06.03.2 13/201 [K.C. SAMAL |c NS Order Dtd. CONTE |at
6 2020 020 e : * 12020-03-04 MPT  |No-
8 19
1)
T (Se
WP (C) - COURT
3023102/ |06.03.2 Order Dtd. at
7 15020 020 7419/2 |SUMANTA DAS |C. NO. 2020-03-04 No-
020 19
1)
B . SECON | (Se
301/23103/ |06.03.2 COURT |Order Dtd. D at
8 2020 020 223/20 B.B. SWAIN |C.O. |0 "1 |5050-03-05 APPEA |No-
05
L 4)
N WP (C) - COURT (Se
30123104/ |06.03.2 |g°0 2 K. . o Order Dtd. at
9 [2020 020 ACHARYA : * 12020-03-05 No-
020 22
4)
[ (Se
CMP- COURT
311/23105/ |06.03.2 Order Dtd. at
5 020" loze 222/20 |T. PRADHAN [C.0. NO. | f6°F O -
20 24
4)
31 23106/ |06.03.2 [WE(C)~ COURT |Order Dtd éie
1 2020  |020 29423/ 1J.C. BARAL [C.0. lug "9 15020-03-03 No-
2019
4)
[ SECON | (se
31(23107/ |06.03.2 ?i?/zo s samn o ;gURT Order Dtd. D at
2 2020 020 o : * 12020-03-03 APPEA |No-
16 23
L 5)
31 [23108/ [06.03.2 |WwP(C)- [N.K. ROUT [C.O. [COURT |order Dtd. (Se




2020 [020 7377/2 NO. 2020-03-04 at
020 19 No-
5)
_ (Se
23109/ |06.03. ?§£§>2 TOPHAN c.0 ESURT Order Dtd. at
2020 |020 PRADHAN i . 2020-03-04 No-
020 19
5)
SECON |(Se
RSA- COURT
23110/ 06.03. Order Dtd. D at
2020 020 118/20 IN.R. BEHERA |C.0. INO. ) 050_03-03 APPEA [No-
16 23
L 5)
(Se
WP (C) - COURT
23111/ 106.03. Order Dtd. at
5020 1020 7207/2 |R.CH. BHOI |C.O. |NO. 2020-03-04 No-
020 19
5)
-~ SECON |(Se
23112/ 06.03. COURT |Order Dtd. D at
2020|020 196715 |P. NAYAK  1C.0- v6 "1 12020-03-03 APPEA |No-
96
L 7)
(Se
WP (C) - COURT
23113/ 06.03. Order Dtd. at
5020 1020 7000/2 |B.D. BISWAL |C.O. |NO. 2020-03-04 No-
020 19
)
(Se
WP (C) - COURT
23114/ 106.03. Order Dtd. at
2020 lozo 6996/2 |B.D. BISWAL |C.0. [NO. 2020-03-04 No—
020 19
)
SECON |(Se
23115/ [06.03.2 [R5A~ DR Order Dtd. D at
2020 020 iél/zo P.R.OSWAIN 1C.0- 15y 15020-03-03 APPEA |No-
L 5)
(Se
WP (C) - COURT
23116/ (06.03. Order Dtd. at
2020 lozo 6998/2 |B.D. BISWAL |C.0. [NO. 2020-03-04 No—
020 19
5)
_ (Se
23117/ |06.03. (1:2?6452 o o smua |GENE Order Dtd. at
2020 |020 Co RAL 2020-01-14 No-
019
5)
(Se
RSA- COURT
23118/ [06.03. Order Dtd. at
2020 . lozo 86/202 |[M. BARAL C.0. |NO. 2020-03-05 No—
0 24
5)
(Se
WP (C) - COURT
23119/ 06.03. Order Dtd. at
5020 lo20 2902/2 |[P.K. PARIDA |C.O. NO. 2020-03-04 No-
020 19
5)
(Se
WP (C) - COURT
23120/ 106.03. Order Dtd. at
2020 |020 3227/2 J.R. DASH |C.0. Tg' 2020-03-04 No-

5)




WP (C) -

COURT

(Se

23121/ 06.03. Order Dtd. at
2020 looo 28582/ |P.K.MOHANTY NO. 0200304 e
2019 24
5)
_ (Se
23122/ 06.03. gg;g}z S.D. SWAIN ESURT Order Dtd. at
2020  [020 o : 2020-03-04 No-
020 24
5)
_ (Se
23123/ 06.03. §§é§>2 0. Rao ;gURT Order Dtd. at
2020  [020 : 2020-03-04 No-
020 19
5)
_ (Se
23124/ |06.03. ggég}z b NAvAK ESURT Order Dtd. at
2020  [020 R : 2020-03-03 No-
020 24
5)
(Se
23125/ 06.03. §§é8>2 0. Rao ;gURT Order Dtd. at
2020  [020 : 2020-03-04 No-
020 19
5)
_ (Se
23126/ 06.03. ggég}z O Rao ESURT Order Dtd. at
2020  [020 : 2020-03-04 No-
020 19
5)
WP (C) - COURT wriT | (o€
23127/ 106.03. 3926/2 |N. SEN NS Order Dtd. BRANC at
2020  [020 : : 2020-03-05 No-
017 22 H-5
22)
WP (C) - COURT wrir | (S©
23128/ 06.03. 18380/ M.K. NO Order Dtd. BRANC at
2020  [020 MOHAPATRA : 2020-03-05 No-
2015 22 H-4
17)
_ (Se
23129/ |06.03. Z§§S>2 S.R. COURT |Order Dtd. at
2020 [020 PATTANATK NO. 7 |2020-03-04 No-
020
17)
(Se
WP (C) -
23130/ 06.03. COURT |Order Dtd. at
2020 020 6500/2 |P.N.NAYAK NO. 7 |2020-03-05 No-
020
17)
WP (C) - (Se
23131/ |06.03. 69732 LOKNATH COURT |Order Dtd. at
2020  [020 SAHOO NO. 7 |2020-03-05 No-
020
17)
WP (C) - (Se
23132/ /06.03. 3953/2 M/S.S.C.MEK COURT |Order Dtd. at
2020  [020 AP NO. 7 |2020-03-05 No-
020
17)
WP (C) - (Se
23133/ (06.03. COURT |Order Dtd.
2020 020 713072 |R.K. BARIK NO. 7 [2020-03-05 o




N | | o
WP (C) - COURT wriT |(°©
33(23134/ (06.03.2 | )00l o o Order Dtd. aranc |2t
9 2020 020 : * 12020-03-04 No-
18 22 H-4
37)
N WP (C) - (Se
34123135/ |06.03. 69752 BALARAM COURT |Order Dtd. at
0 2020 020 STNGH NO. 7 [2020-03-05 No-
020
37)
34 23136/ |06.03.2 [WE(C) - COURT |Order Dtd gie
1 2020  |020 7380/2 |J.N. PANDA NO. 7 |2020-03-05 No-
020
37)
N WP (C) - COURT wriT | (o€
34123137/ |06.03. 5272/2 BHAGWAN NO Order Dtd. BRANC at
2 2020 020 BEHERA * 12020-03-05 No-
020 17 H-2
34)
N WP (C) - COURT wrr | (°©
34123138/ |06.03. 7928/2 |PRAKASH NS Order Dtd. BRANC at
3 2020 020 * 12020-03-05 No-
020 17 H-1
31)
N CRLA- COURT (Se
34123139/ |06.03. 169/20 |G. SUNDARA NO Order Dtd. at
4 2020 020 : * 12020-03-04 No-
20 23
31)
[ CRIMI |(Se
34123140/ |06.03. g??%o B.R. EgURg Order Dtd. NAL at
5 2020 [020 MOHANTY * 7 12020-03-04 APPEA |No-
17 OLD
L 2)
B _ (Se
34(23141/ [06.03. ggég}z . NavAK ;gURT Order Dtd. at
6 2020 020 R * 12020-03-05 No-
020 17
2)
- _ (Se
3423142/ (06.03. 2553}2 B SHATN ;gURT Order Dtd. at
7 12020 020 B * 12020-03-05 No-
020 17
2)
B _ (Se
34(23143/ [06.03. gs;g;/ o ARtk ;gURT Order Dtd. at
8 2020 020 : * 12020-03-05 No-
2019 17
2)
- _ (Se
3423144/ (06.03. gg;g}z b MUDULI ;gURT Order Dtd. at
9 2020 020 D * 12020-03-03 No-
020 24
2)
B _ (Se
3523145/ (06.03. ?gég}2 P.K. ;gURT Order Dtd. at
0 2020 020 MOHANTY * 12020-03-04 No-
020 24
2)
35/[23146/ [06.03.2 [cMp- K SAHOO COURT |order Dtd. (Se
1 2020 020 217/20 | NO.  |2020-03-04 at




20 24 No-
2)
(Se
23147/ |06.03. ?2453/2 © mac . ;gURT Order Dtd. at
2020  [020 : : * 12020-03-04 No-
016 24
2)
_ (Se
23148/ |06.03. V7q§1((7:)/2 D.K. - ESURT Order Dtd. at
2020  [020 MOHALTK : * 12020-03-05 No-
020 22
2)
cMP- (Se
23149/ (06.03.2 |, " |JAYAKRISHNA |, DR Order Dtd. at
2020  [020 0 MOHAPATRA : (J) 2020-03-03 No-
2)
T K (Se
23150/ 06.03. CMP- o DR Order Dtd. at
2020 020 6/2020 [LOHANTY, — C-0- 15 12020-03-03 No-
ADV
2)
(Se
CMP- COURT
23151/ |06.03. Order Dtd. at
2020 loao 190/20 [P.K. BEHERA C.0. NO. |, oe® J7o. e
20 24
2)
_ (Se
23152/ |06.03. %5202 s oapar | ESURT Order Dtd. at
2020  [020 : : * 12020-03-03 No-
0 24
2)
(Se
CMP- COURT
23153/ |06.03. Order Dtd. at
5020 1020 46/202 |B.N.SARANGI [C. NO. 2020-03-03 No-
0 24
2)
WP (C) - COURT wrr | (°©
23154/ 06.03. 7353/2 D.K. c NO Order Dtd. BRANC at
2020 [020 MOHALTK : * 12020-03-05 No-
020 22 H-2 S
(Se
WP (C) - COURT
23155/ 06.03. Order Dtd. at
5020 020 6840/2 |T.K. BARIK |[C. NO. 2020-03-03 No-
020 19
8)
WRIT
BRANC |(Se
WP (C) - COURT H at
;8;86/ 82603‘ 134/20 |B.K. LENKA [C.O. |NO. ggggfozfgé (DIVI |No-
20 19 STON 105
BENCH |)
)
WRIT
BRANC |(Se
WP (C) - COURT H at
58287/ 85603' 134/20 |S.K. BEHERA |C.O. NO. ggggfogfgé (DIVI |No-
20 19 STON 105

BENCH




(Se

23158/ [06.03. gi;g}; S ¢, pANI ;gURT Order Dtd. ;2_
2020  [020 020 5 2020-03-05 oe
)
(se
23159/ (06.03.2 [¢p 1)l FoORT Jorder Drd. o
2020  [020 020 5 2020-03-05 e
)
(Se
23160/ |06.03. gi;g}; s . paI SO0 lorder Dtd. o
2020|020 020 5 2020-03-05 05
)
(Se
23161/ |06.03. gi;g}; C s pas FoURT Jorder Dtd. o
2020|020 020 5 2020-03-05 e
)
(Se
23162/ (06.03. igz;zo R. K. ;gURT Order Dtd. ;2_
2020  [020 20 BEHURA ” 2020-03-04 e
)
(se
23163/ (06.03. ggég}; - “oORT Jorder Dtd. o
2020  [020 020 " 2020-03-05 os
)
(Se
23164/ 06.03.2 (327 . K. FoURT lorder Dtd. o
2020  [020 P MOHANTY s 2020-03-03 05
)
(Se
23165/ (06.03. ggéf}; R FoURT Jorder Dtd. o
2020|020 00 s 2020-03-05 L0
)
(se
23166/ [06.03. ggg;zo A. K. ;gURT Order Dtd. ;2_
2020|020 i PUJAHART s 2020-03-03 oe
)
(se
WP (C) - at
23167/ |06.03. COURT |Order Dtd.
4394/2 |B. PATI No-
2020|020 020 NO. 9 [2020-03-04 os
)
23168/ (06.03.2 [WP(C) - S C. PANT COURT |Order Dtd. (Se
2020  [020 8218/2 |7°~" NO. 9 [2020-03-05 at




020 No-
105
)
(Se
WP (C) — at
23169/ 06.03. COURT |Order Dtd.
8216/2 |s.C. PANI |C. No-
2020  |020 oo NO. 9 |2020-03-05 e
)
(Se
WP (C) — at
23170/ |06.03. COURT |Order Dtd.
8214/2 |S.C. PANI C. No-
2020  [020 o NO. 9 |2020-03-05 e
)
(Se
23171/ (06.03.2 [¢7 )7 o, o |order pta. o
2020  [020 oo o 2020-03-05 e
)
(Se
23172/ |06.03. giég}; 2 pas  lc.o. o R lorder ptd. o
2020 (020 o o 2020-03-05 e
)
(Se
23173/ (06.03.2 |00 |k co. moo | [order Dtd. o
2020 020 o o 2020-03-04 e
)
(Se
23174/ |06.03. gfég}; o % s o bolNT jorder Dtd. o
2020  [020 e o 2020-03-05 e
)
(Se
WP (C) - WRIT
23175/ 06.03. COURT |Order Dtd. at
5020 020 6474/2 |CHHABI RANA |C. NO. 6 12020-03-05 BRANC No-
020 Hor
48)
_ (Se
23176/ 06.03. 25;?}2 0 RAo . ;gURT Order Dtd. at
2020  |020 : : © 12020-03-03 No-
020 19
48)
WP (C) - (Se
23177/ |06.03. 6673/2 PRASANTA c COURT |Order Dtd. at
2020 (020 KUMAR JENA |°°©° INO. 6 |2020-03-05 No-
020
48)
(Se
WP (C) -
23178/ |06.03. COURT |Order Dtd. at
2020  [020 8219/21S.C. PANI  |C.0. lys ¢ 15020-03-05 No-
020
48)
23179/ 06.03. ?g;g}; 5. K. - ;gURg Order Dtd. ;ie
2020  [020 2 PARTDA oon  |2020-03-03 o




[:] | 48)
_ (Se
3823180/ (06.03. g§;2>2 I ;gURg Order Dtd. at
5 2020  |020 - C 3 12020-03-03 No-
019 OLD
48)
- _ (Se
3823181/ (06.03. 3§é§}2 T ;gURT Order Dtd. at
6 2020 (020 K. © 12020-03-05 No-
020 19
48)
WP (C) - (Se
38123182/ |06.03. 7955 /2 S. K. COURT |Order Dtd. at
7 12020 020 PARIDA NO. 9 |2020-03-03 No-
019
48)
3823183/ |06.03 We (C) - COURT |Order Dtd éie
8 2020 (020 7955/2 B. C. PANDA NO. 9 |2020-03-03 No-
019
48)
WP (C) - (Se
38123184/ |06.03. 7953 /2 S. K. COURT |Order Dtd. at
9 2020 020 PARIDA NO. 9 |2020-03-03 No-
019
48)
39 (23185/ [06.03.2 [WE(C)~ COURT |Order Dtd éie
0 2020 |020 7953/2 B. C. PANDA NO. 9 |2020-03-03 No-
019
48)
[ (Se
WP (C) - COURT
39123186/ |06.03. Order Dtd. at
1 2020 020 6784/2 [TAPAN SWAIN NO. 2020-03-04 No—
020 19
48)
N CONTC- PRATAP COURT (Se
39(23187/ |06.03. Order Dtd. at
2 2020 o020 1797/2 KUMAR NO-  15020-03-04 No-
019  |BEHERA 19
48)
N WP (C) - COURT (Se
39123188/ |06.03. 5833/2 MOHAN NS Order Dtd. at
3 12020  |020 BEHERA * 12020-03-05 No-
020 19
48)
N _ (Se
3923189/ (06.03. giég}z s b saHoo ;gURT Order Dtd. at
4 2020 020 P © 12020-03-05 No-
020 19
48)
N _ (Se
3923190/ |06.03. ggig}z S.K. ;gURT Order Dtd. at
5 12020 |020 MOHANTY * 12020-03-05 No-
020 19
48)
N _ (Se
39(23191/ [06.03. ggég}2 & on. RoUT ;gURT Order Dtd. at
6 2020 020 -CH. © 12020-03-05 No-
020 19
48)
39123192/ |06.03.2 [WP(C) - A K. ROUT COURT |Order Dtd. (Se
7 12020 020 7401/2 NO.  |2020-03-05 at




- 020 19 No-
48)
___ (Se
39(23193/ [06.03.2 ?g;g>2 i k. mour I ;gURT Order Dtd. at
8 2020 020 : : © 12020-03-05 No-
020 19
48)
N _ (Se
39(23194/ |06.03.2 ggég}z k. mour I ESURT Order Dtd. at
9 2020 020 : : * 12020-03-05 No-
020 19
48)
N _ (Se
40(23195/ |06.03.2 §§;§>2 \ k. mour I ;gURT Order Dtd. at
0 12020 020 : : © 12020-03-05 No-
020 19
48)
N _ (Se
40123196/ (06.03.2 ggéi}z k. mour I ESURT Order Dtd. at
1 2020  [020 : : * 12020-03-05 No-
020 19
48)
[ (Se
WP (C) - COURT
40123197/ |06.03.2 8227/2 |p.K. LENKA |C. NG Order Dtd. at
2 12020 020 2020-03-05 No-
020 19
48)
T (Se
WP (C) - COURT
40123198/ |06.03.2 Order Dtd. at
3 |2020 020 8227/2 K.P. BEHERA [C. NO. 2020-03-05 No-
020 19
48)
[ (Se
WP (C) - COURT
40123199/ |06.03.2 Order Dtd. at
4 12020 020 5528/2 |S.N. SHARMA C. NO. 2020-03-05 No-
020 19
48)
N WP (C) - COURT (Se
40123200/ 106.03.2 7699/2 GANESH c NO Order Dtd. at
5 2020  [020 SAHOO : © 12020-03-05 No-
020 19
48)
[ (Se
WP (C) — WRIT
40 (23201/ 106.03.2 COURT |Order Dtd. at
6 2020 (020 7604/2 |P. K. SWAIN IC.O. lyq g |5050-03-05 BRANC o
020 H-5
23)
N _ (Se
40(23202/ |06.03.2 gg;g}2 s. . ;gURT Order Dtd. at
7 12020 020 MOHAPATRA : © 12020-03-05 No-
020 19
23)
T (Se
WP (C) - WRIT
40123203/ 106.03.2 COURT |Order Dtd. at
8 2020 020 7606/2 |P. K. SWAIN |C.O. lyq g |5050-03-05 BRANC o
020 H-5
23)
___ (Se
WP (C) - COURT
40(23204/ |06.03.2 Order Dtd. at
9 12020 020 6286/2 |B.M.SARANGI |C. NO. 2020-03-05 No—
020 19
23)
141 [23205/ [06.03.2 |Wwp(C)- [P. K. SWAIN [C.0. [COURT |order Dtd. WRIT |(Se




2020 |020 7657/2 NO. 8 |2020-03-05 BRANC |at
020 H-5  |No-
23)
WP (C) - COURT (Se
23206/ |/06.03. 62892 M/S.B.M.SAR NS Order Dtd. at
2020 [020 ANGT * 2020-03-05 No-
020 19
23)
(Se
WP (C) - COURT
23207/ 06.03. Order Dtd. at
5020 020 6291/2 |B.M.SARANGI NO. 2020-03-05 No-
020 19
23)
ABLAPL CRMIN |(se
23208/ 106.03.2 |- COURT |Order Dtd. AL at
2020  [020 1313/2 [SARAT DASH NO. 9 |2020-03-04 MISC- No-
018 2 13)
(Se
WP (C) -
23209/ 06.03. COURT |Order Dtd. at
2020|020 8252/2 |B.C. PANDA NO. 9 |2020-03-04 No-
020
13)
ABLAPL (Se
23210/ 06.03. - COURT |Order Dtd. at
2020  [020 1951/ M+ NAYAK NO. 9 |2020-03-04 No-
020 13)
(Se
WP (C) - COURT
23211/ 106.03. Order Dtd. at
2020 lo2o 6293/2 |B.M.SARANGI NO. [ 050m03c0n e
020 19
13)
ABLAPL (Se
23212/ 06.03. - COURT |Order Dtd. at
2020  [020 1957, PMARESH DAS NO. 9 |2020-03-04 No-
020 13)
(Se
WP (C) - COURT
23213/ 106.03. Order Dtd. at
2020 loao 6288/2 |B.M.SARANGI NO. [ 050m03c0n e
020 19
13)
ABLAPL (Se
23214/ [06.03.2 |- DHARMENDRA COURT |Order Dtd. at
2020 020 1929/2 |SETHY NO. 9 |2020-03-04 No-
020 13)
ABLAPL (Se
23215/ 106.03.2 |- A. K. COURT |Order Dtd. at
2020 020 9806/2 |PRADHAN NO. 9 |2020-03-04 No-
019 13)
ABLAPL (Se
23216/ 06.03. - PARTHA COURT |Order Dtd. at
2020 020 1915/2 |SARATHT DAS NO. 9 |2020-03-04 No-
020 13)
_ (Se
23217/ 106.03. g§;§>2 A. K. COURT |Order Dtd. g?i;c at
2020 [020 020 MTSHRA NO. 9 |2020-03-04 g3 [No-

14)




WP (C) -

(Se

23218/ 06.03. 20335/ P. K. c COURT |Order Dtd. at
2020 020 BEHERA ) NO. 9 |2020-03-04 No-
2019
14)
ABLAPL (Se
23219/ 06.03. - SRIKANT c COURT |Order Dtd. at
2020 020 2443/2 |KUMAR BARIK |~° NO. 1 |2020-03-06 No-
020 14)
ABLAPL (Se
23220/ 106.03.2 |- SRIKANT COURT |Order Dtd. at
2020 020 2442/2 |[KUMAR BARIK NO. 1 |2020-03-06 No-
020 14)
ABLAPL (Se
23221/ /06.03.2 |- RABINDRANAT | COURT |Order Dtd. at
2020 020 1718/2 |H PANDA : NO. 1 |2020-03-05 No-
020 14)
ABLAPL (Se
23222/ 06.03.2 |- Egﬁgm . COURT |Order Dtd. at
2020 020 1930/2 RATSINGH ) NO. 9 |2020-03-04 No-
020 14)
ABLAPL (Se
23223/ 06.03.2 |- Egﬁgm - COURT |Order Dtd. at
2020 020 1935/2 RATSINGH ) NO. 9 |2020-03-04 No-
020 14)
_ (Se
23224/ (06.03. ?56(?}2 T ;gURT Order Dtd. at
2020 020 : ) : 2020-03-05 No-
020 22
14)
_ (Se
23225/ |06.03. Tg%g)/z © oasH - ESURT Order Dtd. at
2020 020 : ) : 2020-03-05 No-
020 22
14)
(Se
WP (C) - WRIT
23226/ 106.03. COURT |Order Dtd. at
2020 020 6696/2 |L.D. PANDA C. NO. 8 |2020-03-05 BRANC \yo-
002 H-6
35)
(Se
WP (C) - COURT
23227/ 06.03. Order Dtd. at
2020 020 8042/2 [M.R. SAHOO |C. NO. 2020-03-05 No—
020 22
35)
(Se
WP (C) - COURT
23228/ 106.03. Order Dtd. at
5020 020 6802/2 |TAPAN SWAIN |C. NO. 2020-03-05 No-
020 22
35)
_ (Se
23229/ 106.03. Zgé§}2 BIKRAM c EBURT Order Dtd. at
2020 020 SAMAL ) : 2020-03-05 No-
020 22
35)
23230/ |06.03. Tgi;?/; s x. Brsor | ;gURT Order Dtd. ;ie
2020 020 020 o 2020-03-05 No-




B | 35)
WP (C) - COURT (Se
43123231/ |106.03. 6860/2 BIKRAM NO Order Dtd. at
6 2020 020 SAMAL * 12020-03-05 No-
020 22
35)
N WP (C) - COURT wriT | (o€
43123232/ 106.03. 64012 R. C. NO Order Dtd. BRANC at
7 12020 020 MUDULT * 12020-03-05 No-
020 22 H-7
48)
T (Se
WP (C) - COURT
43123233/ |06.03. Order Dtd. at
s 15020 loss 8056/2 |SUMANTA DAS no.  eost tel e
020 22
48)
N WP (C) - COURT (Se
43123234/ 106.03. 6936/2 M/S.BASUDEV O Order Dtd. at
9 2020 020 BARTK * 12020-03-05 No-
020 22
48)
___ (Se
WP (C) - COURT
44123235/ |06.03. Order Dtd. at
5 5020 loss 8055/2 |SUMANTA DAS no.  Leoet ltel e
020 22
48)
[ CRIMI |(se
4423236/ (06.03. 53?532 BALARAM ;gURg Order Dtd. NAL  |at
1 2020 020 STNGH © < 12020-03-06 MISC- |No-
019 OLD
3 14)
M WP (C) - COURT (Se
44123237/ 106.03. 69672 A. K. NS Order Dtd. at
2 12020 (020 BHUYAN * 12020-03-05 No-
020 22
14)
- _ (Se
4423238/ (06.03. 2?3;}2 o o bas ;gURT Order Dtd. at
3 2020 020 - e * 12020-03-05 No-
020 22
14)
- _ (Se
4423239/ (06.03. ggéi>2 o % parRI ;gURT Order Dtd. at
4 2020 020 - R * 12020-03-05 No-
020 22
14)
M WP (C) - COURT (Se
44123240/ 106.03. 7802/2 SHESADEV NO Order Dtd. at
5 2020 020 SWATN * 12020-03-05 No-
020 22
14)
M CRLA- (Se
1423241/ |06.03.2 | g "  |ASHOK KUMAR COURT |0Order Dtd. at
6 2020 020 RANA NO. 1 [2020-03-05 No-
19
14)
T (Se
CRLA-
44123242/ 106.03. COURT |Order Dtd. at
7 12020 020 694/20 |B.P.MOHANTY NO. 1 |2020-03-05 No-
19
14)
4423243/ [06.03.2 [we(C) - COURT |order Dtd. (Se
8 2020 020 8622/2 |F-K- PATRI NO.  |2020-03-05 at




- 020 22 No-
14)
M WP (C) - COURT (Se
44123244/ |06.03.2 8652 /2 M.R. c.o. ko Order Dtd. at
9 12020 020 ROUTRAY o : 2020-03-05 No-
020 22
14)
H WP (C) - COURT (Se
45123245/ 106.03.2 7511 /2 BIKRAM c.o. Ivo Order Dtd. at
0 12020 1020 SAMAL o : 2020-03-05 No-
020 22
14)
H WP (C) - COURT (Se
45123246/ |06.03.2 7501 /2 BIKRAM c.o. ko Order Dtd. at
1 12020 |020 SAMAT o : 2020-03-05 No-
020 22
14)
H WP (C) - COURT (Se
45 1|23247/ 106.03.2 2175/2 DINABANDHU c.o. Ivo Order Dtd. at
2 2020 020 NAYAK o : 2020-03-05 No-
020 22
14)
H WP (C) - COURT (Se
45123248/ |06.03.2 7468/2 BHARAT c.o. ko Order Dtd. at
3 12020 1020 BEHERA o : 2020-03-05 No-
020 22
14)
- _ (Se
4523249/ (06.03.2 Zgéi>2 K. P. - ESURT Order Dtd. at
4 12020 020 BEHERA o : 2020-03-05 No-
020 22
14)
[ _ (Se
45(23250/ |06.03.2 ?Séiiz s samu oo ;gURT Order Dtd. at
5 12020 1020 o o . 2020-03-05 No-
020 22
14)
- _ (Se
4523251/ (06.03.2 §§;§>2 s s samg le.o ;gURT Order Dtd. at
6 12020 020 e o : 2020-03-05 No-
020 22
14)
N WP (C) - COURT wriT | (o€
45123252/ 106.03.2 6682/2 |p. C. DAS c.o. Ivo Order Dtd. BRANC at
7 12020 1020 : o . 2020-03-05 No-
020 22 Bl )
T ABLAPL (Se
45123253/ 106.03.2 |- GENE Order Dtd. at
8 12020 020 17412/ M- M. PANDA o, 2020-01-24 No-
2019 4)
T (Se
WP (C) - COURT
45123254/ 106.03.2 Order Dtd. at
9 12020 020 7675/2 |[P.K. MISHRA |C.0. NO. 2020-03-05 No-
020 22
4)
[ (Se
WP (C) - COURT
46 (23255/ 106.03.2 Order Dtd. at
o 15055 loso 3110/2 |B. C. PANDA [C.O. [NO. 0200305 e
014 22
4)
|46 23256/ [06.03.2 |wP(C) - [sAHADEV (c.0. [cOURT |order Dtd. [(se




2020 020 7989/2 [MUDULI NO.  |2020-03-05 at
020 22 No-
4)
_ (Se
23257/ (06.03. ¥f£8>2 SARADA - ;gURT Order Dtd. at
2020 1020 NAYAK O N9 15020-03-05 No-
014 22 5
WP (C) - COURT (Se
23258/ 06.03. 3110/2 DEBA RANJAN c.o. Ivo Order Dtd. at
2020 020 RAY Q- M9 15020-03-05 No-
014 22
4)
WP (C) - COURT |Judgement (Se
23259/ 106.03.2 |5 o0 S, K. co. lno Dtdg 5020 at
2020 020 2019 MOHANTY 20 03-05 12)0_
_ (Se
23260/ (06.03. ?SSS;/ s. K. - ;gURT Order Dtd. at
2020 020 MOHANTY (0. N9 15020-03-05 No-
2019 22 5
_ (Se
23261/ |06.03. Vl\]S(()g)l/ S. K. c.0 ESURT Order Dtd. at
2020 020 MOHANTY O N9 15020-03-05 No-
2019 22 5
_ (Se
23262/ (06.03. ?Ségé/ 5. K. - ;gURT Order Dtd. at
2020 020 MOHANTY (0. N9 15019-03-05 No-
2019 22 5
_ (Se
23263/ 06.03. ?gég;/ s. K. - ;gURT Order Dtd. at
2020 020 MOHANTY O N9 15020-03-05 No-
2019 22 5
(Se
23264/ (06.03. ?géfé/ s. K. - ;gURT Order Dtd. at
2020 020 MOHANTY (0. N9 15020-03-05 No-
2019 22 .
WP (C) - wriT |(°©
23265/ |06.03. 6231/2 LAXMIDHAR GENE Order Dtd. BRANC at
2020 020 MOTHANTY RAL 2015-08-03 No-
015 H-11
68)
_ (Se
23266/ |06.03. ?Eﬁfé/ 5. K. - ;gURT Order Dtd. at
2020 020 MOHANTY (0. N9 15020-03-05 No-
2019 22
68)
ABLAPL CRIMI |(Se
23267/ |106.03. - SATILENDRA c.o COURT |Order Dtd. NAL at
2020 020 16979/ [BISWAL 9 INO. 9 |2020-03-05 MISC- |No-
2019 1 7)
oJc- (Se
23268/ |/06.03. 12288/ SPANDAN c.0 COURT |Order Dtd. at
2020 020 Joor | MOHANTY 9+ INo. 9 |2020-03-04 No-

7)




CONTC-

COURT

(Se

23269/ 06.03. NIRANJAN Order Dtd. at
2020|020 393/20 lyarrick €.0- NO- 15020-03-05 No-
20 22
7)
(Se
CONTC-
23270/ 06.03. COURT |Order Dtd. at
2020 020 1431/2 K. SRHOO  [C.0. yo "9 12020-03-05 No-
013
7)
CONTC- COURT (Se
23271/ |/06.03. 345,20 NIRANJAN c O Order Dtd. at
2020 (020 MALLICK : * 12020-03-05 No-
20 22
7)
CONTC- COURT (Se
23272/ |06.03. 638/20 SESHADEV c NO Order Dtd. at
2020  [020 BISWAL : * 12020-03-05 No-
20 22
7)
CRLA- COURT (Se
23273/ 106.03. 833/20 M. R. c NS Order Dtd. at
2020 020 MISHRA : © 12020-03-05 No-
19 23
7)
FAO- COURT (Se
23274/ 106.03.2 o2, M/S.P.C.CHH |, |- Order Dtd. at
2020  [020 INCHANT : * 12020-03-04 No-
11 22
7)
(Se
FAO- COURT
23275/ 106.03. Order Dtd. at
oo oos 596/20 K. K. JENA [C.0. No. |>7SF TS o
11 22
7)
23276/ (06.03.2 [FRO” COURT |Order Dtd éie
2020 020 27/201 D. PRADHAN [C.O. |yn "1 15020-03-04 No-
7)
WP (C) - COURT (Se
23277/ 106.03. 18044/ ASHUTOSH c NS Order Dtd. at
2020  [020 MOHANTY : * 12020-03-05 No-
2019 22 0
(Se
23278/ (06.03.2 [FAO- | .| ;gURT Order Dtd. at
2020 020 772005 B+ P- 00 00 2020-03-04 No-
7)
(Se
FAO- COURT
23279/ 106.03. Order Dtd. at
2020 020 284/20 M. BARAL -0 MO 15020-03-04 No-
20 22
7)
(Se
23280/ 106.03.2 [FRO- | . oo | ;gURT Order Dtd. at
2020  |020 772005 [°- K- 00 00 2020-03-04 No-
7)
23281/ |06.03.2 [PBLAFL COURT | Ger Dtd. CRIMI | (Se
oo loos - T.R. DAS c.0. No. 3 [Jr08F TEO- NAL  |at
2611/2 OLD MISC- |No-




[ 017 | [ 2)
ABLAPL (Se
4823282/ 106.03.2 |- PRASANTA ;gURT Order Dtd. at
7 12020 020 1971/2 |KUMAR SAHOO * 12020-03-05 No-
19
020 2)
[ ABLAPL (Se
48123283/ /06.03. - COURT |Order Dtd. at
8 2020 020 2195/ [M-K. PANI NO. 9 |2020-03-05 No-
020 2)
T (Se
48123284/ 106.03.2 |FAO- COURT |Order Dtd. at
9 2020 020 6/2005 |+ K- SAHOO NO. 9 |2020-03-04 No-
2)
[ ABLAPL (Se
49123285/ 106.03. - CHITTA COURT |Order Dtd. at
0 2020 |020 2201/2 [RANJAN SAHU NO. 9 |2020-03-05 No-
020 2)
_ (Se
49123286/ 106.03.2 |FAO- R. K. COURT |Order Dtd. at
1 2020  |020 6/2005 MOHAPATRA NO. 9 |2020-03-04 No-
2)
T (Se
49123287/ 106.03. FAO- COURT |Order Dtd. at
2 2020 o020 5/2005 |5 K. SAHOO NO. 9 |2020-03-04 No-
2)
- _ (Se
4923288/ (06.03. ?g£i>2 MR SAHOO ;gURT Order Dtd. at
3 2020 |020 <R * 12020-03-05 No-
020 22
2)
T (Se
4923289/ (06.03.2 [FRO- | ;gURT Order Dtd. at
4 2020  [020 5/2005 |°° P+ Sy 2020-03-04 No-
2)
N WP (C) - COURT (Se
49123290/ |06.03. 7619/2 M/S.S.K.BHA NS Order Dtd. at
5 2020  |020 NJADEO * 12020-03-05 No-
020 22 o)
n WP (C) - COURT (Se
49123291/ 106.03. 7623/2 M/S.S.K.BHA NO Order Dtd. at
6 2020 020 NJADEO © 12020-03-05 No-
020 22
2)
R _ (Se
4923292/ (06.03. ggg/zo . BARAL ;gURT Order Dtd. at
7 12020  |020 : * 12020-03-04 No-
20 22
2)
N WP (C) - COURT (Se
4923293/ |06.03.2 |hc ) ° M/5.5. K. BHA o Order Dtd. at
8 2020 020 NJADEO © 12020-03-05 No-
020 22
2)
4923294/ [06.03.2 [wp(Cc)- [P.c. Das, COURT |Order Dtd. (Se
9 2020 |020 7769/2 |ADV NO.  |2020-03-05 at




- 020 22 No-
2)
R WP (C) - COURT (Se
50123295/ 106.03.2 7458/ P.C. DAS, c.o. INo Order Dtd. at
0 2020 020 ADV O Y- 15020-03-05 No-
020 22
2)
T (Se
WP (C) - COURT
5023296/ 06.03.2 Order Dtd. at
1 2020 lo20 7504/2 |B. SAMAL C.0. |NO. 2020-03-05 No-
020 22
2)
[ S
50(23297/ |06.03.2 ?gigé; b % ouanTy GENE Order Dtd. ;te
2 12020 (020 R RAL 2020-03-05 No-
2019
2)
T ABLAPL (Se
5023298/ 06.03.2 |- BIDYADHAR |, _ |COURT Order Dtd. at
3 2020 020 1931/2 [MANSINGH Y+ No. 9 |2020-03-04 No-
020 2)
R FA- FIRST | (€
50123299/ |06.03.2 GENE Order Dtd. at
4 2020 020 205/20 |A. KHAN RAL 2012-08-07 APPEA |No-
01 L
4)
50 23300/ |06.03.2 [WE(C)~ GENE Order Dtd éie
5 2020  [020 8043/2 |P.K.PANI RAL 2020-03-06 No-
020
4)
R WP (C) - COURT (Se
50123301/ |06.03.2 7625 /2 M/S.S.K.BHA c.o. No Order Dtd. at
6 2020 020 NJADEO Q- Y- 15020-03-05 No-
020 22 5
R WP (C) - COURT (Se
5023302/ (06.03.2 |5 ) M/S.S.K.BHA |, | Order Dtd. at
7 12020 020 NJADEO O Y- 15020-03-05 No-
020 22 )
N WP (C) - (Se
5023303/ |06.03.2 |,, o) [PRASANTA GENE Order Dtd. at
8 [2020 020 KU.PANTGRAH |RAL 2020-02-18 No-
2013 5
T ABLAPL (Se
50 23304/ 06.03.2 |- BIDYADHAR |, COURT |Order Dtd. at
9 2020 020 1933/2 |MANSINGH Y- 0. 9 [2020-03-04 No-
020 4)
51 (23305/ |06.03.2 [WE(C)~ GENE Order Dtd éie
0 2020 |020 6494/2 |D. SAMAL RAL 2019-06-18 No-
019
4)
[ (Se
WP (C) - COURT
51123306/ |06.03.2 Order Dtd. at
> boso . loss 7186/2 |D.K. BEHERA C.0. NO. | o2% =o. e
020 22
4)
51[23307/ [06.03.2 |wp(C)- |D.SAMAL GENE | Order Dtd. WRIT |(Se




2020 020 9431/2 RAL 2019-05-22 BRANC |at
019 H-10 No-
54)
(Se
WP (C) - COURT
23308/ 106.03. Order Dtd. at
5020 020 7502/2 |B. SAMAL C.0. [NO. 2020-03-05 No-
020 22
54)
(Se
WP (C) - COURT
23309/ 06.03. Order Dtd. at
5020 lo20 7482/2 |D.K. BEHERA |C.O. |NO. 2020-03-05 No-
020 22
54)
(Se
WP (C) - WRIT
23310/ |06.03. GENE Order Dtd. at
2020 020 9471/2 |D. SAMAL RAL 2019-05-22 BRANC |-
019 H-10
54)
(Se
WP (C) - COURT
23311/ 06.03. Order Dtd. at
5020 020 7503/2 |B. SAMAL C.0. [NO. 2020-03-05 No-
020 22
54)
(Se
WP (C) - COURT
23312/ 06.03. Order Dtd. at
5020 1020 7485/2 |D.K. BEHERA C.0. |NO. 2020-03-05 No-
020 22
54)
(Se
WP (C) - COURT
23313/ 106.03. Order Dtd. at
2020 020 7486/2 |D.K. BEHERA |C.0. |NO. 2020-03-05 No-
020 22
54)
WP (C) - COURT (Se
23314/ 106.03. 7282/2 M/S.S.K.BHA c.o. lIno Order Dtd. at
2020 020 NJADEO T . 2020-03-05 No-
020 22
54)
(Se
WP (C) -
23315/ |06.03. COURT |Order Dtd. at
2020 020 5976/2 |B. PATI C-0- No. 7 2020-03-06 No-
019
54)
WP (C) - wrrr | (°€
23316/ (06.03. 5258 /2 M/S.NIRANJA |, |COURT Order Dtd. sranc |2t
2020 020 N SINGH (1) 7T INO. 7 |2020-03-06 No-
020 H-2
34)
WP (C) - wriT | (o€
23317/ |06.03. 5786/ [JAGANNATH | |COURT Order Dtd. e
2020 020 KAMILA 7T INO. 7 |2020-03-06 No-
020 H-2
45)
(Se
WP (C) - WRIT
23318/ 06.03. COURT |Order Dtd. at
2020 020 8876/2 |T. SRHOO  |C.0- |6 "9 12020-03-06 BRANC Io-
020 H-3
13)
WP (C) - wriT | (o€
23319/ |06.03. 88752 T. SAHOO, c.0 COURT |Order Dtd. BRANC at
2020 020 020 ADV 7T INO. 7 |2020-03-06 Ho3 No-

13)




WP (C) -

WRIT

(Se

23320/ 06.03. COURT |Order Dtd. at
2020 020 8848/2 |S.P.BARIK NO. 7 |2020-03-06 BRANC No-
020 H-3
13)
(Se
WP (C) — WRIT
23321/ 06.03. COURT |Order Dtd. at
2020 020 8874/2 |T. SAHOO NO. 7 |2020-03-06 BRANC Io-
020 H-3
13)
CRIMI |(Se
23322/ 106.03. 2152?;2 M. R. COURT |Order Dtd. NAL at
2020 (020 ROUTRAY NO. 5 |2020-03-05 MISC— No-
018
3 12)
ABLAPL (Se
23323/ 106.03. - COURT |Order Dtd. at
2020  [020 1924/2 M-R. BARIK NO. 9 |2020-03-04 No-
020 12)
(Se
23324/ (06.03. §§2§20 P. K. COURT |Order Dtd. at
2020 020 MOHANTY NO. 2 |2020-03-05 No-
19
12)
ABLAPL (Se
23326/ 06.03. - COURT |Order Dtd. at
2020  [020 1937/2 |b-K. NAYAK NO. 9 |2020-03-04 No-
020 12)
(Se
BLAPL-
23327/ 106.03. COURT |Order Dtd. at
2020 020 1955/2 K. P.MUDULL NO. 9 [2020-03-04 No-
020
12)
B (Se
23328/ (06.03. g??ézo D. K. COURT |Order Dtd. at
2020 020 BEHERA NO. 2 |2020-03-05 No-
19
12)
ABLAPL (Se
23329/ 106.03.2 |- P.B. COURT |Order Dtd. at
2020 020 1928/2 |SENAPATT NO. 9 |2020-03-04 No-
020 12)
(Se
CRLA-
23330/ 06.03. COURT |Order Dtd. at
2020|020 796/201S. N. DASH NO. 2 |2020-03-05 No-
19
12)
ABLAPL (Se
23331/ 106.03.2 |- H.K. DASH, COURT |Order Dtd. at
2020  [020 1956/2 |ADV NO. 9 |2020-03-04 No-
020 12)
_ (Se
23332/ (06.03. 223202 o K. Samoo ;gURT Order Dtd. at
2020  |020 - K © 12020-03-05 No-
0 23
12)
23333/ |06.03.2 REARL COURT |Order Dtd. (8e
2020 (020 945/ NO. 9 |2020-03-04 o




N o0 | )
CRLA- COURT (Se
53123334/ 106.03.2 |00 0 (6. o Order Dtd. at
8 2020 020 JAYASINGH * 12020-03-04 No-
20 23
12)
[ ABLAPL (Se
5323335/ 106.03.2 |- S.K.BHANJAD COURT |0Order Dtd. at
9 |2020 020 1672/2 [FO NO. 9 |2020-03-04 No-
020 12)
- CRLA- COURT (Se
54 123336/ |06.03. 182,20 G. O Order Dtd. at
0 2020 020 JAYASINGH * 12020-03-04 No-
20 23
12)
B _ (Se
54 23337/ 06.03. gggézo S SAHOO ;gURT Order Dtd. at
1 2020 |020 : * 12020-03-05 No-
19 23
12)
[ CRLREV (Se
54123338/ 106.03.2 |- M. K. PATI COURT |Order Dtd. at
2 12020 (020 722/20 NO. 7 |2020-03-05 No-
19 12)
[ TRP (C) (Se
54 23339/ |06.03.2 |- N.K. COURT |Order Dtd. M.J.C lat
3 2020 020 19/201 |SATAPATHY NO. 9 |2020-03-04 No-
9 17)
[ S
5423340/ |06.03. gsgg;; oy sanD COURT |Order Dtd. ;te
4 2020 020 N NO. 9 |2020-03-04 No-
020
17)
WP (C) - (Se
54123341/ |06.03.2 |, 20 |P.C. COURT |Order Dtd. at
5 12020 1020 MOHANTY NO. 9 |2020-03-04 No-
2019
17)
[ ABLAPL CRIMI |(Se
5423342/ |06.03.2 |- MR, SAHOO ;gURg Order Dtd. NAL  |at
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